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guidelines, if necessary, and pay in cash the declared relief amount of Rs. 25,000 to the head or 

the next kith and kin of each families. The rejected cases may also be re-considered. The action taken 

in such cases may be completed and notified within a stipulated period. 

MR. DEPUTY CHAIRMAN: Shri Vijay Singh Yadav. Not present. Shrimati Jamana Devi Barupal. 

Inclusion of Yoga Education in School Curriculum 
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GOVERNMENT BILL The Appropriation (Railways) No. 4 Bill, 2004 

 

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI R. 
VELU): Sir, I move: 

"That the Bill to authorise payment and appropriation of certain 

 
further sums from and out of the Consolidated Fund of India for the Services 

of the financial year 2004-05 for the purposes of Railways, as passed by Lok Sabha, be taken into 
consideration." 
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The question was proposed. 
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Mail coming from Ahmedabad reaches Delhi early in the morning at 4 o'clock. For 18 to 19 hours, the 
whole rake remains in the yard of the old Delhi junction. Sir, for a very long time, I have been 
suggesting that this train should be extended up to Dehradun. Now, Dehradun is the capital of 
Uttaranchal. You have got 18 hours and if this train is extended up to Dehradun, it would not 
require any change in the timing of this train. The Railways would earn more, if it is extended up to 
Dehradun. The people of Gujarat, Rajasthan and Haryana, including Saurashtra visit Haridwar, 
Rishikesh and various other pilgrimage centres and tourist places situated in Uttaranchal. These people 
also visit tourist places situated in Himachal Pradesh. Sir, if this train is extended up to Dehradun, it 
would not require any additional rakes and extra expenditure on the part of the Railways, except 
some staff would be required to perform duty for some more hours. So, the Railways would earn more 
from extending this train up to Dehradun. Therefore, my submission is that this train should be 
extended up to Dehradun. In this way, the Railways would earn crores of rupees every 
year. 

Sir, my second submission is this. In fact, I wanted to speak in Hindi, but it would be difficult for 

the hon. Minister to understand Hindi. Therefore, I am forced to speak in English. 

MR. DEPUTY CHAIRMAN: The simultaneous translation facility is available in the 

House. 

SHRI LEKHRAJ BACHANI: Sir, translation facility is there, but it creates some trouble. 

...(Interruptions)... from Ahmedabad to Delhi, Sir, at that time, three long route trains, which had been 

running prior to Independence, were discontinued. The Chairman, Railway Board gave an assurance at 

a Press conference in Ahmedabad—when the work of gauge conversion started—that on the 

Western Railway side, passengers would get more amenities through gauge conversion. But, what 

we see today is this. The Delhi-Ahmedabad Express which was running for the last 70 years was 

discontinued and not re-introduced after gauge conversion. The second 
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train, Swarna Jayanti, which was running between Ahmedabad and Delhi for the last so many 

years, which had all second class compartments meant for the poor and middle class persons, was 

also discontinued and not re-introduced. The third train, Agra Local, running daily between 

Ahmedabad and Agra via Jaipur, having halts at every station, was also discontinued and not 

re-introduced. 

Sir, I have made so many submissions in this regard. The Railway Board gives us 

misleading replies. I can challenge them. The Member Traffic, Railway Board and the Railway 

Minister have given me written replies that other trains have been re-introduced and also as the Delhi 

Mail and Ashram Express are now running on broad gauge, the sitting capacity of these trains has 

increased. I agree with them. Those three trains are not re-introduced after conversion. Those 

trains were having halts on so many railway stations. Even in my district there were four halts. 

Those trains were having halts in Rajasthan, Haryana and also Ahmedabad. Thirty towns, not villages in 

Taluka headquarters or tribal areas, are deprived of railway activities. You have started a Rajdhani. It 

is very nice. No halts are there from Ahmedabad to Abu Road. It runs through Gujarat, Rajasthan, 

Haryana and Delhi. But there is no halt in Delhi State, no halt in Haryana State, only two halts in 

Rajasthan, i.e. Ajmer and Jaipur and Abu Road you can say. Now, at MPs' instance, we are given an 

experimental stoppage at Mesa and Palanpur. But that is not for people. Only we MPs are given 

extra chances. We may be happy but we have to consider our people. I have one objection to the 

new trains which are introduced. But ordinary people, poor and middle-class people in the towns 

through which those trains were running are now deprived of railway facilities. At least don't give extra 

facilities to them—restore the facilities which were being given to them prior to conversion. Do 

some justice. I can even amend myself. Out of those three dis-continued trains, you may kindly restore 

only one. If you restore the Swarnjayanthi or second-class bogies or Delhi-Ahmedabad Express 

public will be satisfied, including myself. The purpose will be served. Ashram Express goes 

daily. There are 200 to 300 in the waiting lists daily. So many people come to us and ask, 'kindly give 

us reservation chit to be sent to the Railway Minister' People are facing too many troubles and in season 

they sit on the roof of the compartment. The Ashram Express or the Delhi Mail has got no halts on those 

other places where those trains were there. Therefore, my humble submission is: give justice to the 

poor 
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and middle class people. My request may kindly be considered again and I don't allege but I 

submit that Railway Board Members are not leading our Minister or Ministers of State, 

they are misleading. It is not my allegation but it is my submission. Then, there are side 

trains from junctions every year, including Western Railway and most of the trains are dis-

continued and now recently at some places DEMO trains have started. That is good. But 

number of compartments in those DEMO trains is less and timings are not good and if 

they require two or three trains per day for commuters, daily coming and going, then for that 

purpose, Railways may kindly consider the local demands of the local passenger associations 

there so that people may get good facilities of the Railways. In the morning they can go 

from one place to another place for service, for business, and in the evening they can 

come back. 

Now, I wish to place before the House a surprising incident which I come across. 

In the last month I was in Rajkot. I wanted to come to Ahmedabad. I sent one person 

for reserving a ticket to Ahmedabad. He was told by the Railway authorities, 'You will 

not get reservation for Ahmedabad. If you want to go by Saurashtra Mail, you can have 

reservation up to Palghar in Maharashtra.' I can understand the reason if he says that no 

reservation would be made if the distance is 150 Kms. or so. But, when the distance from 

Rajkot to Ahmedabad is 400 Kms., I failed to understand for not making reservation. I am a 

Member of Parliament. I have no problem in reserving ticket either up to Mumbai or Palghar, 

because I need not pay anything. It is free of cost. But, you look at our people. They will 

not be able to pay so much of money for the sake of reservation. In this connection, I wish to 

submit before the hon. Minister that you may not give a regular ticket to passengers up to 

150 Kms. but, if you don't give reservation for 400 Kms., I would say that it is not fair. I 

have given you the instance. Had I not been a Member of Parliament, I would not have 

taken the ticket. I have taken because it is free of cost. So, instead of taking reservation up 

to Ahmedabad, I got reservation up to Palghar. 

Sir, throughout India, especially in the Western India, the vehicular traffic has been 

increased tremendously and there is a necessity to have more railway bridges. In my town, 

Palampur, which is the district headquarter, the construction work of a railway over bridge 

is going on for the last four years. Till now it has not been completed. We have also 

suggested that on the other side of Abu Road the railway track is a little bit elevated and 
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is the right place for having an under-bridge with far less expenditure. But we were neither 

explained/replied the constrains nor our suggestion was accepted. I know that first it should be 

surveyed, its feasibility has to be seen, report has to be prepared only then the question of giving 

permission and financial aspect would come in. So, I would say, this needs to be looked into. 

Therefore, my humble submission is that the suggestions I have made may kindly be looked into 

by the Raiiway Board, the hon. Minister and others. Whatever suggestions I have made will not, 

I am sure, incur any loss to the Railways. In fact, these suggestions, if implemented effectively, 

would earn crores of rupees as revenue for the Railways. I have suggested for re-introduction of trains 

and extending Delhi Mail up to Dehradun. My humble submission is, after ail, the Railways are 

meant for the people. I do not want to cite other instances. There are some regions in India 

where the Railways are incurring losses due to 'political reasons.' But, that is not my case. So far 

as the Western India is concerned, there is a heavy traffic between Delhi and Ahmedabad. I think it is 

this route that gives the highest income to the Indian Railways. This is my challenge. If I am wrong, I 

may kindly be corrected by the hon. Minister. Therefore, if you see any reasonableness in my 

submissions, you kindly consider them. It will not have much financial burden on the Government. 

But, it is only the will of the Government, will of the Railway Board and the will of the hon. Railway 

Minister, is required. If you want to do anything for the people, it is good. If you want to run a Rajdhani 

between Mehsana and Palampur, personally I may be happy. But, in the interest of the nation and in the 

interest of the people, I would say that it is not required at all. On the contrary, no such train can be 

stopped at an interval of 50 or 60 Kms. And, Rajdhani's first stoppage should be after 150 Kms. or 

so. Anyhow, we have been given the facility, we are happy. But it is not in the interest of the public. 

Whatever is in the interest of the public, you may kindly see, consider and implement those 

proposals. Thank you. 

SHRI M.P. ABDUSSAMAD SAMADANI (Kerala): Sir, I take this opportunity to 

draw the attention of the hon. Minister and the Government to certain very important problems with 

regard to the Railways, faced by the State of Kerala, especially by the Northern Kerala, that is, 

Malabar. The Malabar region constitutes five northern districts of Kerala, which has very many 

difficulties pertaining to the Railways. We, the members of 
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Parliament from Kerala, had been raising our voice to get these wrongs undone and seek 

development of Railways in the State of Kerala, especially. Malabar. 

Sir, the first and the foremost demand that we have placed before the Government is that a new 

railway zone be formed there. The present zonal railway headquarters is situated at Chennai. It is more 

than 800 kms. from Mangalore and Trivandrum. This poses many difficulties to the general people. 

The formation of a new railway zone can really be the only solution for the problems faced by the 

people with regard to Railways. 

The next request that we want to make to the Government is regarding the establishment of 

railway-based industries at Kanjikode, Palakkad. A coach factory had previously been allotted to 

Kanjikode, but that had been shifted to Kapurthala. But all the necessary infrastructure facilities required 

for the establishment of a railway-based industry still prevail at Kanjikode. The coach factory, 

coaches and wagon repair centre, locomotive repair unit, and other such units can be established 

there. It would also help in solving many problems related with Railway development. 

Sir, my next point is with regard to incorporating provision for a pit line at Calicut. Calicut is a 

traditional business centre. Sir, as the Deputy Chairman of the Rajya Sabha, you are personally 

related to the State of Kerala. Maybe, these areas, geographically, are known to you personally and 

directly. Through you, I would like to request the Government that a pit line facility at Calicut is 

absolutely necessary to cater to the needs of effective functioning of the Railways. 

My next point is regarding the railway line electrification. The railway line electrification work 

has not been carried out in the Malabar region from Shoranur to Mangalore. The promises made 

by the authorities are yet to be fulfilled. I hope the hon. Minister and the Government will turn 

their attention to this aspect also. 

Then, I come to cleaning and fumigation. Most of the bogies, including air-conditioned 

coaches, which are in use in Kerala, are pest-infected even in the Rajdhani Express. Cockroaches, 

flies and rats can commonly be seen in these railway coaches. So, a day-to-day attention by the 

cleaning crew is highly necessary. I think, this aspect deserves attention not only in the case of 

Kerala, but in other parts of the country also. Many 
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of our coaches are outdated. Almost all the trains, running in the State of Kerala, have old and even 

condemned coaches, especially in the sleeper class and the ordinary class. Therefore, I would like 

to request the Government to bring forth a scheme to correct the situation. 

A new train from Mangalore to Trivandrum via Alleppey may kindly be introduced between the 

Cannanore Express and the Malabar Express timings. It would very much help the people of the 

Northern districts of Kerala. 

My next point is with regard to modernization of the Calicut Railway Station. The Calicut 

Railway Station had been declared as a model railway station in 1999. But till date no action has been 

taken by the Railways to fulfil this dream of reforming and resetting the station as per the norms of a 

model station. 

This station still exists, it is as it was for the past 150 years, and no renovation has been carried 

out so far. Sir, we request the Government to convert the Calicut station into a model station with all 

modern facilities. 

Sir, we, MPs representing Kerala, and other representatives in the other bodies as well, have always 

been placing before the Government our request with regard to the doubling of railway lines. That is 

the only thing, which will facilitate development of Railways in Kerala. Doubling work between 

Shoranur and Mangalore is to be completed with immediate effect. It calls for work on a war-footing and 

serious attention should be given to this by the Railways. 

The work of ROBs at certain places including Nandi, Chengottukavu, Vengalam etc., may be 

completed with immediate effect. And, work on new ROBs at Panniyankara near Calicut and 

Muzhippilangadi near Kannur may be taken up. 

There is another very important request which we have to place before the Government with regard 

to Railway over bridges. In Kerala, Sir, at many places there are no over bridges. There is traffic 

jam at national highway, sometimes, for half-an-hour and, sometimes, for more than half-an-hour, which 

creates a lot of problem. The people who have to be taken to hospital and pregnant women have to face a 

lot of problem. Recently, there was a case of a child death. The relatives of the child were taking him 

to the hospital, but the railway gate was closed. There was no over 
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bridge. The relatives requested the concerned Railway employee, who was in-charge, 

but he was helpless. He said it was his duty. Meanwhile, the poor child died. These kinds 

of incidents are not very uncommon. So, construction of Railway over bridges is not just a 

necessity, it is the greatest necessity. The construction of railway over bridges in the sector 

stretching from Calicut to Mangalore is being delayed. Sir, the State Public Works 

Department has already completed the work under their jurisdiction. Now it is waiting for 

clearance from the Railway Safety Commission. I think the hon. Minister will take steps 

to get this sanctioned at the earliest. 

Sir, we have a request that the Kannur-Yashwantpur Train No. 6527 be made a daily 

train. If it is made a daily train, it will be very helpful for students, ordinary travellers, 

businessmen and others. 

Sir, then, I would request for the extension of Trivandrum- Ernakuiam Janashatabdi 

Express to Calicut. This Janashatabdi Express from Trivandrum to Ernakuiam can 

easily be extended to Calicut without much botheration to the Railways, as there is no 

technical difficulty. 

And I would also request for extension of Venad Express from Shorannur to Calicut. 

We have already requested the Government to make the Weekly Super 

Fast Express between Chennai and Mangalore a daily Express. 

....(Interruptions) ..........Sir, I am concluding. I will take only one minute. 

MR. DEPUTY CHAIRMAN: We have to adjourn at one O'clock. 

....(Interruptions)......... You please conclude now. 

SHRI M.P. ABDUSSAMAD SAMADANI: I have drawn the attention of the 

Government and the hon. Ministers to this problem. Drinking of liquor is allowed in the 

trains. It creates a lot of difficulty for the people, especially, the family people. Some drunkards 

board the trains and they create trouble. During the sleeping hours. They sit and chat with 

other travellers. Many ordinary passengers travel in trains with their families. It creates a 

very awakwad situation when these people behave immorally before members of the family; 

before wife and children. The father of our Nation, Mahatma Gandhi, said that our real 

freedom is freedom form liquor. It is my earnest request to the Minister and to the 

Government that this has to be banned. Why should this be allowed? So, I am requesting 

this again and again. I had brought this issue in the Parliament even before. Now I am 

availing this opportunity to request once again to the Government to put a ban on the use 

of liquor in the trains. Thanks you. 
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MR. DEPUTY CHAIRMAN: The house is adjourned for lunch till 2.00 P.M. 

The House then adjourned for lunch at one of the clock. 

The House re-assembled after lunch at three minutes past 

two of the clock. 

MR. DEPUTY CHAIRMAN in the Chair. 

 
;� *������� : �w$�
� %"��	D$�ह Q�
 ES�� � 

 
†�w$�
� %"��	D$�ह Q�
 ES�� (�b� ���') : '	�W��, ��G9�-���
��
 ��ह" � 

 

ŚŶŮ˜ ¢ Â Ķǿ θ ¢  ŀźŠ˜  ĶΉ κ ŗΈŚŶŮ˜ ¢ Â Ķǿ θ ¢  ŀźŠ˜  ĶΉ κ ŗΈŚŶŮ˜ ¢ Â Ķǿ θ ¢  ŀźŠ˜  ĶΉ κ ŗΈŚŶŮ˜ ¢ Â Ķǿ θ ¢  ŀźŠ˜  ĶΉ κ ŗΈ : øķǾ Ķ¯ ‹Έ źǽ Е ڈ ÞÑΎ Ńųˇ  
 

;� *������� : ��&k�� ��9T ��  45 ��
9 ह� )
 7 5����= ह� � 

 

SHRI V. NARAYANASAMY (Pondicherry): Sir, Railways is ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: I am just ...(Interruptions)... 

SHRI V. NARAYANASAMY: Then, Sir, we will have to adjust the time. 

MR. DEPUTY CHAIRMAN: It had been decided in the Business advisory Committee that three 

hours would be allotted for this Now, I am just reminding you. 

SHRI V. NARAYANASAMY: Mr. Deputy Chairman, Sir I request you to be a little liberal 

because we did not have any opportunity ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: If you are prepared to sit till 8 o'clock... 

SHRI V. NARAYANASAMY. Sir, we are ready to sit till 8 o'clock. 

MR. DEPUTY CHAIRMAN: You are ready, but... 
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�#���  
��#� �- �	घ=9
��& *+�P
 ह��� 
हC )
 E� $�.! �� ��?��� Y�
�-Y�
� 
�$�� �� �
@ �� 
*��� #� 
ह� ह� � <
	'��
, ����0G$
, ��
 
 �
 <�$ �

� �� �#d����
� <.
 ���� �
 
$�.! ��  <P�
 ##"��� �w
 �
 ���� ह� #�� �� ��2 <��
� 7�� 
हC ह� �#��� �	
J� �� .�
&9� 

 $� #� ���  � ��
��� �ह$  �
 ह�- "��
�ह b��
 ��
� �� #R
� ह�, F��$� �� ���� �� ����
 
�� "	�
��� ह� *� F��
� �� "	$&� ��� ����, ह����� �� *#�.
 �
�� ह� � ��
��� 
�.�
� 
ह��
� F��
� �� �� "	�
���- ह� �#
 �
 ����
 �� �ह$ Q,� ���� #� ���� ह� � ���� �� <��
� 
�- ��� �

� ��$� $�. <�
� �w��� )
 <�
� �#d����
� �� �
�Lह <.
 �
�� ह� �� *� <��
� 
�- 
ह
� ��$� $�. �	
�J� 
ह�� ह� � F� 
h�  
S
 �� 
�$�� ��  �#d����
! ��, 
�$�� �- �$
� ��$� 
$�.! �� �ह@�#� )
 *
�� 
J�-�	
J� ��  �$� ^���� �� ^���� "$ ��
� ���ह� � ��I$� �'� 
1988-1989 )
 1997-1998 ��  "�� ह	2 
�$ .�,� �	घ=9
��&, #�
�-<
#�
� 
�$ ��=���
�! �� 
� $-� �, 71 @���� )
 75 @���� ��  "�� 
ह� � F��� ��$" �ह ह	E �� <.
 ह� ���Y�
� 
"
�- �! �ह �
�-9�# �.
 ���� ह� )
 �	घ=9
� �� "�� #� ���� ह� � ��6 ह� ��6 �"�� ^���� 
#R
� ह� ��¡9� �
 #�
 ��
� �� )
 E� E��� ��  #
-#��
 �� �ह@�#� �� � <.
 1950 �� 
E# �� �� ह� #��#� $� �� ह�� �	�$�$ �.
��9 �� ���
� �

� �� ��$� ह� � E� $�.! �� 

J�, �	
J� �- ह� ���
� ��
.
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*��� �
 �	� ह� , �ह E� ��
 ह��
� 
#
 ��  ���
� E�� ह� � 
�#Y�
� �� ह����, � �
� 
.��,�! �� ह����, "��
�ह ह���! �� �� B,� $. .2 ह��
� �ह�& 
�$�� ��  J�4 �- � F��- .w
 
�

� �� "�� �ह ह� �� F� �
ह ��  ह���� >�! ह��� ह� ? N�
- "�'	��
 �$� �� .2 )
 F� "�� �� 
O��$ 
हC 
Q� .�� �� �9�
��& �हC �	
�
� ह�, 
��
��
( �

� ��  �$� ��� *��� 
हC ��� 
.�, �	���@
 "��
�ह �$ 
ह� ह� � �	���@
! �� b��
 
Q
� ��  �$� �ह #R
� ह� �� �9�
�! �� 

��
��
( ���� #�� ���� ^���� $�.! �� �	
J� ��G� ह� � 
 

*������� #�, ��-�� )
 "��- �3 �ह
� ��ह &.� �� ह� �	
J� )
 ��¡9� ��  �$� <��� 
�� �ह@�#� �- <.
 
���� 
ह�� ह� �� ",� ",� "#9 "
�
� �� ह�- ��2 $�� ह���$ 
हC ह�.� � 
EF�, <" #
� ह� ��Q-, 1950 �� �	���@
! �� ����� �- 7 @���� "l��
� ह	2 ह�, ��$ n	$�2 �� 
����� �- 8 @���� �� "l��
� ह	2 ह�, �.
 ���"! �� ����� n�2 .	
� ह� "l� ह� )
 ��.
! �� 
����� �� .	
� �� �	 I ह� ^���� ",� ह� � �	 $ 
�� ��$���9
 �- ^���� �/01 
 ��  "
�"
 ह� � N�
- 
�$�2 #� 
ह� ह�, �#" � �9�
��& 
ह� "
� 
ह� ह� �� ह���� "ह
ह�$ 9�$� 
हC #� ���� � 
�$ �$ 
59�@ �� ^���� "l�
� ���ह� � E# ह��
� ��$ �� n	$�2 �- �ह �.
��9 >�! E2 ह�, *��� 
�#ह 
�� N�&���9= �� �& �9�'
 ह� � ह� F� �& �9�'
 �- 
�$�� ��  ��b�� �� @� $ ह� .� ह� � 
�� 
�
 �$
� ��$� N� $�.! ��  ��$ �� �	
J� �� .�&
9� '��� F� �
ह �� �� 
ह� ह� �� $�.! �� 
�$�� 
�� <�
� ��$ ��#
� �- ��?��� Q+� ह� 
ह� ह� � 
�$�� �� *
��  ��$ �� �	
J� )
 ��� �h �
 
��$ �ह	 &��
� �� ���� <�
� � 
� �

� ���ह� � 
 

�
, �#� �
ह �ह $�F9 F�@�� �� ��j$���-9 �- �1� �, .2 ह�, �ह $�F9 
�$�� �- �1� 

 �,
� ���, �� ��2 �#ह 
हC ह� �� <&Y�
! �- 
�5�� 
 �
��$� #� ���  � 
 

;� #� 
�� 
��' (EP� ���') : #���$ #� �� �9
� �� �
�$ .� ह� � 
 

�w$�
� %"��	D$�ह Q�
 ES�� : #���$ #� �9
� "
�
� .� ह�, ��2 �9
� �� 
हC �
�$� 
ह� � �9
� �

� ���ह� � �9
� �

� <HI� "�� ह� � 
 

;� 
�#�� '	>$ (*o
 ���') : G$�9@��= "�$ .�� ह� � 
 

†�w$�
� %"��	D$�ह Q�
 ES�� : 
हC, G$�9@��= �� 
हC "�$� ह� � #���$ #� �� F�
� 
�H�� �� ���B�, "ह	� �>�� E��� ह� � ...(������)... 
 

*������� #�, �� ��
9 )
 $ &.� � E# 80 @���� $�. E� N�
! �� �@
 �
�� ह�, 
�#
�� � ह�$��! �� �� ��B� #�
� ���ह� >�!�� E# 5-7 �
�-9 $�. ह� 
�#Y�
� )
  

†Transliteration of Urdu script. 
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'����� �- �$�� ह�, �#
��  
�#-
Q
! �� � 
� F&�#�� ह��� ह�, �.
 80 �
�-9 $�., #� E� 
N�
! �- �@
 �
�� ह� � ह� $�.! �� �� ह
 #.ह '����� )
 
�#Y�
� N�
- 
हC ��$�� ह�, E� 
N�
! �- <>�
 )
 ��'�
 ह� $�.! �� �� �@
 ह��� ह� � ��d"
 c@ ��j$���-9 ह�
� ��  
��� ह� 
$�. <�
� F� @#= �
 
#
 
Q�� ह� �� #
� ¢� 9��
 �- �� 
#
 ��$ $� #�� � 
 

�� �� #O� 
हC, ��
� "�
 ह� I$
� � 
 

��= "���
� �
�'�
 ह� �ह�& �� *�� � 
 

�
, E� N�
! �� ह�$� "ह	� ह� "	
� ह� � �ह #
�� #� ^���� �� ^���� ���� ���� ह�, �� 80 
�
�-9 $�., #� ह��
� N�
! �� @�F
�0P��$ '�
 "
�
�
 
Q�� ह�, *
 $�.! �� ह�$ �ह ह� �� 
*Pह- �9�9 Q
��
� ��  "�� �� "��
� �� #.ह 
हC ��$�� � Q�
, 5$��
 �- E$� �ह ह� �� �ह�& �� 
<.
 �$�o� ��  �$� E��� #��� ह� )
 <�
� ��9 �
 �ह �ह@ # 
हC 
ह ����, F��$� �� 
#� $��$ �	���@
 ह�, �ह E
� ��  "�� �ह�� ह� �� 6�,�-�� E� ह9 #�F�, <.$� 59�'
 �� 
ह�- #�
� ह�, �@
 E
�� �� E� ��
 ���
 �
 �� #�F�.� � �ह .
�" ��$	@
 ह9�� ह� )
 ^�! 
ह� � �
� 59�'
 E�� ह�, 
� �	���@
 E #��� ह� $��$, )
 �� �ह�� ह� �� 6�,�-�� E� ह�9�, 
ह� <.$� 59�'
 �
 *o
 #��&.� � 
 

"ह
ह�$, �3 �ह <S= �

� ��ह�� ह & �� �ह �� .&��
 ��5�� ह� )
 �� E���, �#��� 
��D$� �� ��$���� �� �@
 �

� ह�, �ह .
�" ��D$� �� ��$���� �� "���
 ह��
 #��� ह� �  
*�
� �9�9 "���
� ��  �$� 
हC Q
��� 6�, E
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 �
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हC Q
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 �- ��
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� �
� �"� �ह ह� �� #� $�. �
S��'
 �
��
 
ह� �$ 
ह� ह� )
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��D$� �� ��$���� #�
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�	B� "��- �� "ह	� �	 I �ह
� 6�, $���
 �� "�� )
 �ह�
 <�
� "�� Q+� �

� ��ह &.� �� 
#� Y

��' �� #��� ह� #
�� �� 
J�-�	
J� ��  �$�, 59�'
! �� �
d�� ��  �$�, 59�'
! �
 '�� 
��$
� ��  �$�, �ह�& �w# � �	���@
! ��  ह�$ �� )
 �	 j��! �� "�ह�
 �
���  �� 
Q
� ��  �$�, 
*��- $.� 9U�$�9 �.�
ह ��  �$�, $���
 
 �� 59�'
! �� ह�$� <HI� ह� )
 
 ह� N
! ��  
9��$�p� �� ह�$� <HI� ह� � E� E�� �� 
�$ �- .��-"�$ )
 �3�-"�
� �� �
ह �� *��- 
�
� #��� ह�, �ह�& $�F9 �� 
हC ह��� ह� � 
 

��
� .	S��
' �ह ह� �� #ह�& ह� <
	��
 ��&. 
ह� ह�,  �3 <
	��
 �� �ह���� �
�� ह &, �
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<
	��
 ��
� ���ह�, F��$� �� 
�$�� ��  ��� �� <�
� F&9

$ #� FP�� ह�, *� F&9

$ FP�� 
�� "	�
��� �
 
�$�� �� ��
� ��  ��
� ��� � 
� 
हC �
 ���.� � F��$� �
��
 
�$�� �� �
� 
 
<
	��
 �� )
 
�$�� <�
� F&9

$ FP�� ��  S�
� �� ��� � 
� �
��� � #��� �� ��#�>9 �� 
��$ �� ह�, *� �
 "�� ��$ $.�
� �� #R
� 
ह� ह�, �

� ��$ )
 ��9��
�$ �� Q�= �� 
"l�� �$ #��.�, F&9

$ ��#�'
 �� ��S�
 ह� #��.� � F��$� ��
� .	S��
' ह� �� 
�$�� �� 
�
� 
 <
	��
 ��$
� ���ह� )
 
�$�� �- #
�� �� 
J�-�	
J� �� � 
�-� 
� F&�#�� ह�
� ���ह� � 
YP����, '	�W�� � 
 

ŚŶŮ˜ ¢ Â Ķǿ θ ¢  ŀźŠ˜  ĶΉ κ ŗΈŚŶŮ˜ ¢ Â Ķǿ θ ¢  ŀźŠ˜  ĶΉ κ ŗΈŚŶŮ˜ ¢ Â Ķǿ θ ¢  ŀźŠ˜  ĶΉ κ ŗΈŚŶŮ˜ ¢ Â Ķǿ θ ¢  ŀźŠ˜  ĶΉ κ ŗΈ" ňά ¬ Ń ÑźΊ ŀΈ :"  ĶŷŢǼ  śˆ  » Ń˙ А ¤ ¡  ŗ΅ Є ̄  Ķ Ê ↨Έ ø ι ›ω ¥ Ķſ А І ĶŪά Ń Ј ŗ΅ Þ Ńˆ
΅ Ķƒ  ĶΠΉ ŗ· Ĺ΄ Ä ŚΌ  Ķŷƒ ¢ ›Έ ÞÎ ŗΌ  śŢŹ΅ ̄  ›Έ Â ĶźΊ ¬  śˆ  ¢ Þ ι  ύΈ Ĺ΄ Äø śΏ  ĶǼ œΈ ō΄ ŗΈ  ĶΟ  śŷ· ŗΦ Śⁿ  ŗ΅ Ã ŗδΏ Ķⁿ  Í Ńˆ Ä ¬ Ñ  

 Ĺˆ ¬ Ńſ ± ›Έ Љ Ńƒ  Ä  ↨ŶůΨ А őŵΈ ÑΎ ø ι Ê ńŹ΅  Ń  ι ¢ ̄  Ä ¬ ¨ ¡ ÞÂ Ńų ¢ І ¢ Ń ŚΌ ĹΎ Ķω А Â ĶŢˆ Ä ŀŷΌ Þ ± ŗά ŗŵΎ ̄  ŕΎ ŁΉ ¢ Þ Ńˆ
¿ ŗ· Ã ŗŹ΅ κ Ã Ä ̄  ¢ ŅΌ ø ι Ѓ Ķŷſ · ŗήŬΈ  ŗ΅ ŕŪά ± ŗΧ ő₣ ̄  ¡  ŗ΅ Ã ŗά ̄  ĶŦΈ Ń΅ œΎ ̄   ̄  Ä ¢ Ã ŗδˆ ¢ Ä ňά ¬  ̄  Ä ¢  ι Ѓ Ķ₧Ή  ̄  ¢ ¬ Ń΅ 
 Ã ŗŹ΅ κ Ñ΅ Ã ŗΌ  ĶΌ ̄  ÑŸ΅  śŻ· ³ ¢ ›Έ ¥ Ķſ А ĺ΅ ŃΏ ¢ ڈ ø›Ό  śΏ  ŗΌ  Í ńǼ Є Ä ̄  Ê ± Ä ̄  Á Ķŷſ ĺųΎ ŃΏ ¢ ڈ Â ¢  ̄  Ä ¢ ĺ΅ ŃΏ ¢ ڈ  śˆ   Í ŗŵΎ ̄
  Í ŗŵΎ ̄  Śˆ ¢ Þ Ńƒ ¢  śˆ  ŕŪ΅ ¬ ÞŕŪ΅ ¬  śˆ   Ńƒ ¢ Þ£ ̄  ŗΧ  śˆ  ŔŹѓ ÞŔŹѓ  śˆ  £ ̄  ŗΧ ›Έ Ã ŗūǾ  ŃŴΎ ¬  ╒ ňά ¬ ¿ ŗ· Ã Ä ° Ä Ń΅

  ¢ ̄  ĶŸˆ  ĶΟ  Í ŗŵΎ ̄   śŻ·  ╒  śΉ  ĶŶΟ Ê ± Ä ̄  Є Ä ̄  З ¢  śů∆ ̄  ®  ╒ ÑΎ  ŗ΅ ŕǼ ÞÊ ̄  ĶŦΈ Ń΅  ╒  Í ŗŵΎ ̄  ª Ń˙ Śˆ ¢  ̄  Ä ¢ ›Ό  śŢΚ·
 śŷŹųΎ ¬ Ç ŀΏ Ķ ›Έ  →źˇ  ŃΌ Ç Ķŷ  śΒ   Ń  ̄  ŗ˙  ↨Ά őŵΈ  śˆ   Í ŗŵΎ ̄  ø ι Дŷſ  ¢ ̄  ĶŸˆ  ĶΟ  śŷ∆ ¬ Â ŗδǼ ő₣ ̄  ¡  Í ŗŵΎ ̄  

 

†Transliteration in Urdu Script. 
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ά ¬  Í ̄  ĶŶΌ ø ι  ĶŢŵΈ  ŗ΅ Þ ̄  Ķˆ Ń  ̄  Ä ¢  ̄  Ķǽ Ń  ŗǼ  ĶΟ Ê ŀŷΌ  śˆ  ŔźΊ ¬ ĶΈ  ╒  Í ŗŵΎ ̄  ø ι Ê ŀŷΌ  Ķˇ Ķⁿ  ↓ˇ ¢ ̄  А ň
 Ç ̄  ¢ ¬ ¢ · ŗήŬΈ  Ķŷƒ ¢  ĶΟ  Í ŗŵΎ ̄  ¨ ¡ ŕųź· ø ι Ŕ΅  śΏ  ĶǼ А  Ķũγˇ Ń Śⁿ ЗŢǼ А ³ ¢ Þ ι  ¢ ŗΌ ›Έ ¥ ̄  Ķⁿ  ¬ ¢ ± ¡ ³ ¢

˜ ŀſ  Ä ¢ ›Ώ ĶŷţŹΆ ̄  ¬ Þ¥ Ķǻ ¬ ĶǾ  ╔ ¢ Ä  śΉ  ŗΌ Â ¬  śΏ  ¡ ø ι  ĶźΆ  ŗΌ  ¢ ńŹ΅  Ń  ι ¢ ̄  Ä ¬  ╒ ňά ŗŪΨ  ̄  Ä ¢ ‹Ųά Â ¢ ÞÃ ĶźΉ ¢ ŗγ
 Еűδˆ З ¢ ŚΈ ¬ ¡ Á Ķ˜ ø ι ŚΌ ̄   ĶǼ Ѓ ŗΌ £ ¢ Ńǿ ¥ ̄  ŗ¯  ̄  Ä ¢ ÑźŠˇ А  Í ŗŵΎ ̄  ŕΎ ŁΉ ¢  ± Ä ̄  Ñſ  ± Ä ̄  ›Έ ¥ ύΈ ĶůΈ
  ŗ΅ Ê ↓ũγΈ  Í ŗŵΎ ̄   śŻ·  ╒  śΉ  Ń΅ À Ķя  ŗ΅ ³ ¢ ŗˇ Ä ³ ¢ ø ι  ĶΌ ̄   ĶǼ  Ķƒ ŗŹ΅ ³ ¢ ŗˇ Ä  śˆ   Í ŗŵΎ ̄  ›Έ  śŵΈ ĶůΈ  ╒

 ╒ ЕźŶΟ È ŀŷſ Ń Þ ĶŪ΅ Ńˆ А  Í ŗŵΎ ̄  Þ Ńˆ ø ι ¥ ̄  Ä Ń˘ А  śΉ  Ń΅ ŘŦ΅ Ĺυ  ύǽ ÑŢ Śⁿ  śˆ  б ĶǼ ЙΆ А  śů∆ ̄  ® 
  śΉ  Ń΅ ŏδˆ  śˆ   ̄  ĶŠŢ˜ ¢  ŃΌ  ŗ΅ ŚΈ ¬ ¡ Á Ķ˜  śŻ·  ╒  ĶŪ΅ Ńˆ Þ śŻ·  ╒ ¥ ĶŮűј ›Έ ŇǼ  ι  →źˇ  Ķũά ¢ őΎ ¢ ÑΎ Ñ΅  ι
  Í ̄  ĶŶΌ ø śųˆ  ĶǼ Ê ¬ ЕΉ ̄  ĶΡ А ¥ ĶŮűј  ╒ Ã ŗΆ ŗ· Ñ΅ Ķƒ Þ ι ¥ ̄  Ä Ń˘ А  śΉ  Ń΅ ŒŷΉ ύ ŕΎ →υ  ŗΫ  Ńˆ  ± ¢ Þ śŻ·  ╒

Þ›Żƒ  ╒ Á ĶΟ  śŷΓ ¢ ¿ ŗ· ›Έ őŵΈ А ª Ń˙ Śˆ ¢ ŘŦ΅ ø ι  ŃΌ Ķ˚ ŒǼ ÑΎ ›Ό  ̄  ¢ ¬ ÑΈ ®  śŷŢ΅ ›Żƒ  ╒ ¶ Ń  śŷΓ ¢ 
 ″šƒ ¢ ›Ώ ĶŷţŹΆ ̄  ¬ ›Έ ÑťźŢΉ  ╒ ŇǼ ›ŻΆ Śŵǽ Ѓ ńų  ̄  Ä ±  śˆ  ª Ń˙ ³ ¢ Śⁿ ›Έ  →źˇ  ╒  Í ŗŵΎ ̄  Ã ĶΎ ̄  ┴ſ
 Þŕˆ Ķˇ ŗΫ ¢ ø ι  ĶΌ ̄   ĶǼ  ĶŢ₤ ¢  śˆ  » Ń˙ А  Í ŗŵΎ ̄   Í ↨Ί ¬  Í ↨Ί ¬ ³ ¢ ŗˇ Ä  ŗ΅ Ã ŗΆ ŗ· Á Ķ˜  ̄  Ä ¢ ›Ό ̄  Ѓ ŗΌ

 ŗΫ Ķ΄ Þŕŵšˆ ڈ Ç ̄  ¢ ¬ ¢ Ј ŗ΅  ŗΨ  śΏ  ĶǼ  ŗΌ  ¢ ŀź  Ń  ̄  ŗ˙ Ѓ Ķſ łǼ  ̄  ŀΉ ¢  ╒ Ã ŗΆ ŗ·  Ńƒ Á ĶŶƒ  ŃΆ ¢ Ê ̄  ¢ ¬ ÑΈ ® А  śΉ  Ń΅ œŶ˜  Ń Â
 Þ ι ¥ ̄  Ä Ń˘ А  śŷ∆ ¬ Â ĶźΊ ¬ Ç Ķŷ  śΒ  ›ŶΌ  Ń  ŗŵφ  śŻ∆ ŗΫ ĶΈ ø śųˆ  ĶǼ ν ÑΉ ЕΉ ̄  ĶΡ А  ĶŪ΅ Ńˆ А ŇǼ ø ι ›ω  Ķũά ¢

 Ķ΄  Ä  ŀ΄  ŀŷŵſ А ¥ ̄  ĶŶ˜ ³ ¢ ŚΌ  ¬ Ķźŷſ А  ↨ŶůΨ Śⁿ Śũ΅ Ñ΅  śŻ· ³ ¢ ½ ŃΆ ĶΉ Ñźƒ ̄  Ķⁿ ø ι Ѓ Ń΅  ŃΆ ĶǼ ¢  ŗ΅ ĹźŤźǾ ÞĹΈ
  śΉ  Ń΅ Á ĶΟ ›Έ  Í ̄  ¢ ¬ ¢ Śⁿ Śũ΅ ø ι  ĶŢųˆ  ĶǼ  Ķź΅  ¢ ńŹ΅ œŧΈ  ĶΟ  ↨ŶůΨ  Ń ŕǼ ›Ό ŖΎ ¬ Ķźŷſ Ç Ä А ¥ ̄  ĶŶ˜ Ê ̄  ĶŶΌ
 ĹŪ΅ Ńˆ ¿ ŗ·  ╔ ¢ Ä  śŷΕ ̄  ›Έ  Í ̄  ¢ ¬ ¢ ³ ¢  ŗΨ ›Ό  śƒ  Ń΅  ŃΆ ¢ Ç ¢ Ä ŃΉ  ĶΟ Ê ̄  ¢ ¬ ÑΈ ® З ¢  ̄  Ä ¢ Śũ΅ ŗǽ З ¢ ¿ ŗ·  ╔ ¢ Ä

 ŃŮΫ ÑŭŲΫ ³ ¢ ø›Ό  śŢΕ ̄ А Â ¢  ̄  Ä ¢ Ĺ˚ ĶűǾ А Ã ŗΆ ŗ·  ╔ ¢ Ä  śŷŵǽ ›Έ  Í ŗŵΎ ̄  Þ ŗ΅ Ã Ä ̄  ¢ ¬ ÑΈ ®  ╒  Í ŗŵΎ ̄   śˆ  
  ι ¬  śŵŹѓ ø śŻΕ Ķǽ  ĶŷΎ ¬  ̄  Ä ± Ç ¬ ĶΎ ±  śˆ  Ç ¬ ĶΎ ±  śŻ·  ╒  ĶŪ΅ Ńˆ  ĶŪ΅ ̄89-1988  ̄  Ä ¢ 98-1997 œΎ ̄  Ј ŗΌ Ľźſ  ╒ 
  ĶΟ œΟ Þ½ ŗǽ À ŗⁿ А Ã ŗά ̄  ĶŦΈ Ń΅ œΎ ̄   śΉ  ĶẀ ¢  śΉ  ĶǼ Þ śǻ  ¬ ĶǾ Ê ° ĶΡ71  ̄  Ä ¢ Ê ŀūδ 75ŚΌ ̄  Ľźſ  ╒ Ê ŀūδ  ³ ¢ ø

 ⅜ Ķˆ ŚΌ ⅜ Ķˆ ø ι  ĶŢųˆ  ĶǼ  Ķю  śˆ  Ñǻ ¬ ĶǾ  ̄  Ä ¢  ι  ĶŢųˆ  ŃΆ » ¢ ŃΆ ÑΎ  ŗΨ ›ƒ Ńſ І ĶΊ ¬ Ä Ķˆ ŔΌ  ŃΆ ¢ Ñ΅  ¢ ŗΌ ÑΎ ķŵŭΈ  ĶΟ
  ŃΆ ¢ øА Ĺ˚ ĶűǾ А Â ŗδǼ ŕǼ  ╒ ŚΈ ¬ ¡ Á Ķ˜  ̄  Ä ¢ А  śŷ∆ ¬  ̄  Ä ±  Ń Еűδˆ  ι ¥ ̄  Ä Ń˘ Ç ¬ ĶΎ ±  śˆ  ķˆ1950  śˆ  

  śΉ  Ń΅  ĶŷΈ Ķˆ  ĶΟ ¦ Ä ¢ ŃΆ œũŵũΈ ›ŶΌ  ŗΨ ›· Ç ŅΏ ĶǼ ŔΌ  ĶΟ őƒ ¨ ¡ ŔΌ ›Έ  ĶŪ΅ Ńˆ Þ ĶŪ΅ ̄  А Ã ŗΆ ŗ· Á Ķ˜ ø ι  ύΈ  ŗ΅
 ŃΆ ̄  ĶΟ  śŷŢ΅  
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 Ç Ķŷ  śΒ  ÞÑǻ ¬ ĶǾ  ĶΟ Ã ŗά ° ĶΡ Ê Ńˆ Ä ¬ ÞÑǻ ¬ ĶǾ  ĶΟ І ĶΊ ŀǼ ¢ ̄  ø ι  Ķƒ ¡  śŷΈ Ķˆ  ╒  ŃŮΫ Ê ̄  ĶŶΌ Â ¬  śΏ  ¡ ÑΎ Þ›Ό  śųΗ  Ń΅  śΏ  Ķ ¢
ˇ  ╒  Í ŗŵΎ ̄  Ã Ķϊ  Í ̄  ĶŶΌ ЙΆ Œ· Ê ńŹǼ őΎ ¢ А Ã ŗΪ ¬ ĶǾ ³ ¢ Ñ΅  ι ÑΎ ¥ Ķſ А  Í Ń΅  ̄  ŗ˝ ›Έ ³ ¢ ø›Έ  →ź

 Ñ΅  ĶźΆ  ĶŹ΅ ̄  ›ω À Ķźǿ  ĶΟ ¥ Ķſ ³ ¢  ̄  Ä ¢ ›Ό ЙΆ Ê ¬  ύǽ  ̄  ĶŶˇ  śΒ  ›ŷΎ ŃǺ é›Ό  śƒ  ŗΌ Ã ŗδ΅  śǻ  ¬ ĶǾ ÑΎ  ╒ ª Ń˙
  ĶΟ  Ń ĶũΈ ø›Ό  ι ̄  œǽ Ç Ķŷ  śΒ   Ń ĶũΈ Þ ╖  śŻ΅ ›ω  śΏ  Ķ ¢ ³ ŗ₤  śŻ·  ╒  śΉ  Ń΅ Â ŃųΎ ŗΫ Þ›Ό І ¢ Ń ŚΌ Ä Ã ĶΎ ↓

  ╒  śŷŹ΅ ̄  Â ĶźΊ ¬ Ĺ ¢ Ń  ĶŪ΅ Ńˆ  ŗ΅ Ã ŗΆ ŗ· Ç ¬ ĶΎ ±  śˆ  Ç ¬ ĶΎ ± Ñ΅ Ķƒ  śΏ  ĶǼ  Ķź΅ Â ŃųΎ ŗΫ  ĶΟ Ã ŗά ↓ Ñ΅  ι Ê ̄  Ä Ń˘ ÑΎ  śŻ·
ø ŗΌ  

  ŃΆ ¢ ›Έ Ĺ˚ ĶűǾ А Á ¢ ŗ˜  śŻ·  ╒ Еűδˆ  ̄  Ä ¢  ĶŪ΅ Ńˆ ŔΌ Ñ΅  ĶΡ Ã ŗΌ Ķǽ  ĶŷŸ΅ ›Έ ›ƒ Ķſ  ̄  Ä ¢ őΎ ¢  Ä ¬ ÞЋ Д  Ķ₧ˆ ¤ ¢
 ›ω œ¯ ĶǾ  κ Ј ŗ΅ ›ŶΌ  śˆ   śΉ  Ķŷſ ĺэ  Í ńſ  Í ńſ  ŗΨ ›Ό  śŢΕ ̄  Á ĶΟ ĶΉ Ñ΅ ›ŹųΎ ¬ ŔΌ  ¢ ̄  ® £ ¢ Þ śΚΏ ¡ ø ĶΡ ŗΌ

1950 ›Έ  ¬ ¢ ŀůΨ А Ã Ä Ń ĶũΈ  śˆ  7 ›Έ  ¬ ¢ ŀůΨ А Ј ύΊ ڈ À ĶΈ Þ ι Ј ŗΌ Ê Ńƒ ŗΊ ńſ Ê ŀūδ 8 А Ê ŀūδ 
 ŚΊ ńſ Ç ¬ ĶΎ ± ŚΌ ŘŦ΅  śˆ   ĶŷΆ Ä ¬  ¬ ¢ ŀůΨ А Ã ŗγŴΎ Ä  Ä ¢  ι ŚΊ ńſ ŚΌ  ĶŷΆ Ј ĶΊ ڈ  ¬ ¢ ŀůΨ А Ã ŗΦ ڈ  ŃŴΈ Þ ι Ј ŗΌ Ê Ńƒ ŗΊ ńſ

Ί ńſ Ç ¬ ĶΎ ± ›Έ  ↓źΈ  ŗŵ΅  ڈ Ä ̄  œΟ ø ι  Ķŷſ ›ω Ã ĶΎ ↓ · ŗήŬΈ Þ›Ό ŚΌ ̄   ĶǼ Ј ύǽ ›ŷΎ ŃǺ ø ι  Ńſ ¢ Ńſ  ╒ ÑΉ Ê Ńƒ ŗ
 ¨ ¡ øĂι Ķǽ  ĶΉ ĶΊ ńſ Ç ¬ ĶΎ ±  śˆ  Ç ¬ ĶΎ ±  ŗ΅ » Ķţˆ ¢ œǽ œΎ ̄  ø śŢųˆ  ĶǼ ›ω  ╔ ĶǺ À ĶǾ Ńυ  śǻ  ¬ ĶǾ  ŗΨ ›Ό  ι ̄
 ³ ¢ ŔΌ ø ι ŕŪδţšŶΟ  ĶΟ ¦ ̄  ŗίũΫ ¢ ŃǺ  ڈ Ä ̄  ÑǼ Ä А ³ ¢ Þ ι Ј ¡ Ã ŗδ΅ ¦ Ä ¢ ŃΆ ÑΎ ›Έ Ј ύΊ ڈ А À ĶΈ  Í ̄  ĶŶΌ

ŕŪδţšŶΟ  ĶΟ  ĶŪ΅ Ńˆ А À ĶΈ  ╒ Ã ŗΆ ŗ· ½ ŃǺ  ╔ ¢ Ä  śŷŵǽ  Ń  ڈ Ä ̄  ø›Ό  ╖  ŗΌ œź  śˆ  ŔźΊ ¬ ĶΈ  ╒  Í ŗŵΎ ̄  ›Έ 
  ĶΌ ̄   ŗΌ ŔŢǿ ³ ¢ ŗˇ Ä ›Έ  śŷΜźⁿ À ĶΈ  Ķŷ ¢  śˆ   Í ŗŵΎ ̄   ĶΟ Ã ŗΆ ŗ· Ñ΅ ›Ό  ι ̄   Í ¬  śˆ  ª Ń˙ ³ ¢  ŀΎ Ķˇ ЕΉ ̄  ĶΡ

΅  ¢ ̄  ŗΧ  Ķŷ ¢ Ç ŀ˜ Ä  ĶΟ  śΉ  ĶŦŷφ À ĶΈ  Ń Ĺ΄ Ä őź₤  ̄  Ä ¢  ĶŪ΅ Ńˆ А À ĶΈ  ╒ Â ¢  ŗ΅  Í ŗŵΎ ̄  ø ιø śŻΕ Ķǽ  ĶΉ Ń  

  śΉ  ń ÑΉ ŔΊ ŀΈ ›Έ  Í ŗŵΎ ̄  ĺΏ κ ÑΎ Þ ι ЙΆ  ń ŔΊ ŀΈ ›Έ ĺŷŶź· ̄  Ķ  śˆ  ¼ ĶűΨ ¢ ĺΏ κ ÑΎ ª Ń˙ ŇǼ Þ Ńˆ
ø śųˆ  ĶǼ Ç κ ĶΞΉ ÑΉ ÑŢˆ ¢ ̄  ›Έ Ã Ä ↨Ί ŀΉ ¢ Ñ΅  ι ›ω ÑǼ Ä Ј ŗ΅  ŗΨ Þ śΏ  Ķ  

 ňδΈ ̄  Á ¢ ̄   śΖ  Ê Ńˇ ňδΈ ̄  Á ¢ ̄   śΖ  Ê Ńˇ ňδΈ ̄  Á ¢ ̄   śΖ  Ê Ńˇ ňδΈ ̄  Á ¢ ̄   śΖ  Ê Ńˇ :›Ό  ╖ œΞΉ  śˆ  Ê ↓ Śⁿ Ћ À Ķ  śΖ  
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 ¨ ¡ ø ĶΠΉ ŗ·  ̄  Ä ¢ ĺŷΈ őΎ ¢ ÞЋ Д  Ķ₧ˆ ¤ ¢80 Śⁿ  ŗ΅ Ã ŗΰ· ŗŸˆ А ŕǼ Þ›Ό  śƒ  Ń΅  Ńűˆ ›Έ Ã ŗγΎ ŃǺ Á Ķ˜ ¿ ŗ·  ŀūδ 
 ¨ ¡ ÑųΉ ŗδ΅  śŻΕ Ķǽ  ĶΉ ĶǼ  ĶŹťŶˆ7-5  ¢ ̄  ŗΧ  ĶΟ Ã Ä Ńẃ  ± ĶΉ А ŕǼ Þ›Ό  śŢŵǽ ›Έ Ê ŀſ ĶŢˇ  ̄  Ä ¢ І ĶΊ ŀǼ ¢ ̄  ŚΌ ¿ ŗ·  ŀūδ 

  ŃŴΈ Þ ι  Ķƒ ŗΌ Á ĶŮΰΉ ¢80 ŗǼ Þ¿ ŗ·  ŀūδ   ̄  Ä ¢ Ê ŀſ ĶŢˇ ÑŴǼ  ŃΌ Śⁿ  ŗ΅ Ã ŗΆ ŗ· ŔΌ ø›Ό  śƒ  Ń΅  Ńűˆ ›Έ Ã ŗγΎ ŃǺ Á Ķ˜ 
 » ¡  ←ŶΈ ø ι  Ķƒ ŗΌ  Ńűˆ Śⁿ  ĶΟ Ã ŗΆ ŗ· ŔΌ  →Ūδſ  Ä  ↔΅ ¢ ›Έ Ã ŗγΎ ŃǺ Á Ķ˜ Þ›Ό ДŵΈ ›ω ›ŷΎ ŃǺ І ĶΊ ŀǼ ¢ ̄

Ώ  ĶǼ ν À ¢ ڈ  ŃŮΫ Śⁿ  Ń  ŃΏ ĶǺ Ê Ń₣  ¢ ̄  ® Ñ΅ ›Ό  śŢŹ΅ ̄   ŃŮΫ  Ń ¶ Ń ³ ¢  śŷΓ ¢ ¿ ŗ· ŔΌ  ś˙  ĶΉ  ╒  śΉ  ŗΌ ĺŷŶź· ̄  Ķø ś  

ЗŵŹǽ  ι Â ŀſ  ¢ ̄  Ķˆ ›ω Ŕǿ ±  Ä ¬ őΎ ¢  

 ś₤ ¢  śˆ  Ã ĶŸ΅  ι Ã ĶŪά Ń Ç ̄  Ķǽ  śΒ   ¬ ̄  ¬  

 Ç Ä Þ ι ДΎ ¬ Ñũδ Ç ¬ ĶΎ ±  śˆ  Ç ¬ ĶΎ ±  ŗǼ  ĶŢŷǼ Ç Ä ø ι Ê Ńſ ŚΌ Ĺυ Ĺ· ĶǾ А Ã ŗγΎ ŃǺ Á Ķ˜ Þ Ńˆ 80  ŗǼ ¿ ŗ·  ŀūδ 
Ή  ŀΎ Ńǿ ĺųǺ ›ω ¢ Ñ΅  ι ÑΎ À ĶǾ  ĶΟ Ã ŗΆ ŗ· Â ¢ ›Ό  śŢŹ΅ ̄   ̄  ¢ Ń΄ Ńſ Â Ķˇ œŻŪγźŷΏ Ķ А Ã ŗγΎ ŃǺ Ê ̄  ĶŶΌ Śⁿ  ŀůΦ  ╒  ś

 ĺźˆ З ¢  ̄  Ä ¢  ι  Ķƒ ĶǼ ŚΈ ¬ ¡  śŻ·  ╒ ÑŢųŵ΅  ŃΆ ¢  śˆ  Ã Ķϊ Ñ΅  ι ÑΎ ξ Ķ˜ ›Έ  ↑źŵˆ  ŗδǿ øДŵΈ ›ω ÑŴǼ  ŗ΅  śŷℓźſ
 Þ śΚΏ ĶǼ ĺΌ ¤ ¡  Ķˆ  ¢ ° ŗ₣ Ñ΅  ι  ĶŢŸ΅  ŀůΦ  ╒  śΉ  ¡ Ç Ä Þ ι  Ń ĶũΈ œΟ ŗ·  ŗǼ Ñ΅  śŻ· ³ ¢  Ķƒ Ķ Ç ̄  ›ω ¸ ŗűŧΈ Ç Ä  Ń

 śˆ  Á ¢ ̄  ¡  Ń  ι  ĶΉ ĶǼ ›ŶΌ őƒ ŕŪδţˆ ¢  śŵΆ ¢ ŚΌ Ã ŗǼ  ̄  Ä ¢  ι  ĶŢţΌ  Ķűŵųƒ ķΎ Ń˝ Ç Ä ø ĶΡ  śΚΏ ĶǼ  ŗˆ  Ń΅  ̄  ĶũΧ  ↨ ¤ ¡ 
  Ńƒ ¢  Ń ŕŪδţˆ ¢  śŵΆ ¢ ŔΌ  śŻţΌ ¤ ¡  Ķˆ  ¢ ° ŗ₣ Ñ΅ ›Ό  śŢΛ΅ Ç Ä  ̄  Ä ¢ œΟ ŗ· ›Ό  śƒ  ĶǼ  ¡  Ń ĶũΈ  śŻΉ  ι  Ķƒ ¡ ŕŪδţˆ ¢  ¢ Ńˆ Ä ¬

ø ╓ ›Ώ ĶǼ  

  ŗ΅ ŇǼ ŚΈ ¬ ¡ őΎ ¢  ̄  Ä ¢  ι ÑŵŻũΈ  ↨₧ŶΡ őΎ ¢ ÑΎ Ñ΅ Ã ŗΌ  ĶŢΌ Ķǽ  ĶΉ Ń΅ ¶ Ń˜ ÑΎ ›Έ ÞÀ ĶǾ  Ńυ őƒ Ñƒ ĶΞ· ŗ΅  śˆ  ŚŵΌ ¬
 śŻ·  ╒ Зźǽ  śΒ  ĺųǺ  śΉ  ³ ¢ ø ι  Ķƒ ĶǼ  Ń΅  ŗΌ ‹ǽ  śΒ  őƒ Ñƒ ĶΞ· ŗ΅  śˆ  ŚŵΌ ¬ ķΎ Ń˝ Ç Ä Þ ι  ĶΉ Ń΅  Ńűˆ  
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₣  ¢ ŀΎ Ńǿ ›ω  śŻ·  ╒  śŷΆ ĶǼ ›Έ ¥ ¢ ̄   śΉ  ³ ¢ ĺųǺ ø Ķ₣  ¢ ŀΎ Ńǿ  śŻ·  ╒  śΉ  Ń΅  Ńűˆ  śˆ  Á ¢ ̄  ¡ Þ Ķ₣  ¢ ŀΎ Ńǿ ›ω ¥ ¢ ̄  Þ Ķ
ø ι ÑΎ  ŗΨ  Ķſ Ä őΎ ¢ ø Ķ₣  ¢ ŀΎ Ńǿ  śŻ·  ╒  śΉ  ŗˆ ›Έ ŕΎ ŃǺ ›Έ  

 Ñƒ ĶΞ· ŗ΅  śˆ  ŚŵΌ ¬  śŻΜź΅ ¶ Ń Śⁿ ›ω ¢  ̄  Ä ¢ ›Ό  ι ̄  œǽ ›ω  Ń΅ ¢ Ń΅ ŕŪά Ä ̄  ŅΎ ̄  ¿ ŗ·  ŗǼ Ñ΅  ι ÑΎ  Ķſ Ä Ê Ńˆ Ä ¬
  ̄  Ä ¢  ι  Ķƒ ĶǼ  ĶŹ΅ ̄  Ç ŀ˜ Ķ΄ Ķſ ›Έ Ã ŗΦ ڈ  ╒ ŕŪά Ä ̄  ± ̄  Śⁿ  ŗ΅ Ã ŗΆ ŗ·  śũ∆ ¢  ι ›Έ ĺũ· ŒŷţΎ Ä Á ĶΉ  ĶΟ Â ¢  ι  ĶΉ ĶǼ
 ª Ń˙ ŇǼ Ñ΅  ĶΡ Ã ŗΌ Ķǽ  ĶΉ Ń΅ ¶ Ń˜ ÑΎ ›Έ ø ι Ѓ ĶǼ  ŗΌ Á ¢ ŃǾ  ŁŷźΉ А Ã ŗ· ¢ Ä  śΉ  ¢ Ń΅ ŕŪά Ä ̄  ŅΎ ̄   ̄  Ńⁿ ¥ ¢ ̄   śˆ  ³ ¢
  ĶŠΎ ŃŲΨ  Ń ³ ¢  ̄  Ä ¢ Ѓ ĶǼ Ê ¬ ›ω ¥ ± ĶǼ ¢ А  śŷŵǽ  ŗ΅ Ã ŗΆ ŗ· Ç ¬ ĶΎ ±  śˆ  Ã ŗαźˆ ›Έ Ã ŗΦ ڈ  ╔ ¢ Ä Śˆ  Í ¢  śˆ80 

 ›Έ ŕǼ ›Έ Ã ŗΦ ڈ Śˆ  Í ¢ Â ŗΫ  śˆ  ª Ń˙ Śˆ ¢ Þ ι  Ķƒ ŗΌ œŶ˜  ŀūδ80œŶ˜  ŀūδ  ŚΌ ĹΎ Ķω  Ķƒ ŗΌ ›ω 
  Ń΅ ³ ŗũŧΈ  ŗ΅ Á ¢ ̄  ¡  śˆ  ª Ń˙ ŚŹǽ ¢ ›Έ Ã ŗγΎ ŃǺ  ĶŢŷǼ Ñ΅ Ķƒ  ι ¥ ̄  Ä Ń˘ А  śΉ  ¢ Ä Ń΅ œŶ˜ ⅜ Ķˆ  ╒ Ê ̄  Ķźˇ ŗΌ
 ÑΉ œŵǿ ›Έ Á ¢ ̄  ¡  ╒ Ã ŗΆ ŗ· ø›Ό ŚΌ ̄   ĶǼ Ј ύǽ ›Έ ĺšźũΫ ŗ΅ ŇǼ ›ŷΎ ŃǺ Þ ι  ĶŹǽ ¢  ŗΨ  ŀūŲΈ  ĶΟ Ã ŗγΎ ŃǺ ø śųˆ

ø ι  Ķƒ ĶǼ  ŗΌ Á ¢ ŃǾ Á ¢ ̄  ¡  ĶΟ Ã ŗΆ ŗ·  ŃŴΈ Þ śΏ  Ķ  śΉ  ń  

 śŹΜΈ Ê ¬ Śˇ ¢ ̄  ŕΊ ¬  ŗǼ Ñ΅  ĶΡ Ã ŗΌ Ķǽ  ĶΉ Ń΅ ŔŢǿ ¥ Ķſ З ¢  Ń΅ ÑŸ΅  ̄  Ä ¢ ¥ Ķſ őΎ ¢ ŕųź· ›₣ ›ŷŸ΅ ŘŦ΅ Ĺυ  ŗΨ ›ƒ Ķſ 
  ¬ ŗǼ ŗΈ Ã ĶΌ Ä Þ śŷ· ¢ ڈ  Łźˇ  Ń Ã ŗγŪδţˆ ¢ Þ śŻ·  ╒ ĹΈ │ А Ã ŗγŪδţˆ ¢ Þ śŻ·  ╒  ĶŪ΅ Ńˆ Þ ĶŪ΅ ̄  А  ĶŢŷǼ  ι Ѓ ĶǼ

 ³ ¢ Þ śŻ·  ╒  śŷŹ΅ ̄   śˆ   śŲ∆ Ń˙  →υ  ŗ΅ Ã ŗδˆ Ń΅  ̄  Ä ¢  ŗ΅ À ĶǾ  ╒ Ã Ä Ń ĶũΈ  ŗΨ ÑΉ ŕųź· Þ śŻ·  ╒ Ç ↨˝ Ä ĺŵΏ ĶǺ  śŴ· ›Έ
  Ä ¢ œźſ Þ śΏ  ĶΡ Þ ŗΨ  ŗ΅ ŚΈ ¬ ¡ Á Ķ˜ ø ι ŚŹǽ ¢ Ĺ· ĶǾ А ŇαŵΏ ĶǺ  ╒ Ã ŗγΎ ŃǺ ÑΉ  ̄  Ä ¢  ι ŚŹǽ ¢ Ĺ· ĶǾ А Ã ŗγŪδţˆ ¢

ø ι Ѓ ŗΌ ›ω Śⁿ ĺΏ κ Ã ĶΌ Ä Þ ι  Ķƒ ĶǼ  ¢ Ńⁿ ›Έ ³ ¢  śˆ  ª Ń˙ А Ê Ńųſ Ňγźⁿ  
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SHRI K. CHANDRAN PILLAI (Kerala): Thank you, Mr. Deputy Chairman, Sir, for 

giving me this opportunity. In this discussion on Railways, I want to say a few words, 

first of all, regarding safety, and then want to raise questions relating to Railway 

operations. The rate of accident of the recent years is showing that 300 is the average 

number of accidents per year in Railways, and it is going on increasing in terms of 

number. That being the situation which we are confronting in Railways, I want to know 

from the hon. Minister, at this point of discussion, as to what are the measures that we 

are adopting in reducing the number of accidents-l mean the enhancement of disaster 

management as well as the rescue implementation operations. An emphatic 

recommendation is available with us in the form of Justice Khanna Committee Report 

'Review on Safety' of 1998. There are very insightful recommendations and observations. 

For six years, what is the record of our Railway in implementing the recommendations? 

Actually, the Report suggested the corpus amount of Rs. 15,000 crores for the purpose of 

replacement or rehabilitating of over-aged installations or things which we are using in 

infrastructure. As a major mass transport means in this country, the Railways' demand 

is always increasing, both in terms of freight operations as well as passenger operations. 

But, infrastructure is moving at a somewhat slow pace. That is the major constraint and 

contradiction and that is the basic reason for these accidents also. So, in such a situation, it 

is better to come out with a White Paper regarding the complete status of our operational 

efficiency and safety audits. I want to cite an example of our casual approach to this question. 

In our bogies, for lighting and air-conditioning operations, we are using rectifier 

alternatives. That is known as rectifier-cum-regula-tor. Now, a new entrepreneur, with a 

private positioning, is totally catering to the needs of Railways in this regard, which was 

earlier supplied by a public sector company, Electricals Limited, Kerala. I want to know 

what are the certifications received by this new entrepreneur. The only advantage, that he 

can claim, is the electronics added to that system now. But, it is not authentically 

certified on safety terms as well as environmental concerns. In our-Railways, we pass 

through various climatic zones; from Kanyakumari to Jammu, six climatic zones are there. 

This environmental 

241 



RAJYA SABHA          [13 December, 2004] 

aspect, as well as safety aspect, is not at all taken into consideration in this device. So, I want a clear-

cut answer regarding authenticity and reliability of this new apparatus, which you are using, which 

was hitherto supplied by the Electricals Limited, Kerala, which is a public sector company and they 

actually innovated that technology for the Indian Railways only. They are doing that job for last two or 

three decades. 

Another thing, that I would like to know, is that the sense of belonging was a challenged point by 

the high-power Committee of the top officials. I am requesting for more democratisation of the operations 

of the Railways. Down from the bureaucrats-the British legacy~the sense of belonging of the required 

level is not at all there; that is the high-power Committee's finding. After finding such a major 

lacuna in the system, what measures have been taken to rectify that? At the same time, the Committee 

reported that the attitude towards the system, from the top level, is negative. The term is not mine; it is 

a finding by Justice Khanna. According to that Report, no scientific and objective findings are coming 

out after analysis of the accidents occurred. We are not finding the truth. Another aspect is that 

nearly 1,70,000 vacancies are there in the permanent category in Railways, which is adding more 

difficulties in having a non-accident operational regime. Instead of explanation, I want to know the 

reality. If such a huge number of vacancies are available in Railways in critical areas, what are the 

measures they are envisaging to act upon in future with immediate effect? So, my argument is for filling 

up all the vacancies available. 

Sir, I would like to cite one incident to the hon. Minister that occurred on December 10 at New 

Delhi Railway Station, and, which was a very bitter experience by passengers who tried to travel by 

Kerala Express. Up to the time of start up of the train, no doors were opened for the passengers. This 

was a regular affair there. An enquiry is to be ordered. This is not a minor incident, and, it is a big 

question. Passengers who are travelling to the last tip of the country are facing this kind of experience 

in our Railways. Railway officers should take note of this fact, and, see as to who are the 

individuals behind that. 

Sir, on the issue concerning labour, I want to mention certain aspects, which are directly 

connected to the recognition of the trade unions in Railways. On March 8, there was a verdict 

from the Supreme Court in favour of secret ballot in Railways for the purpose of recognising trade 
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unions. It was actually a reaction to an appeal in the Madras High Court. While thinking in 

terms of democratising the entire industrial relations in Railways, and, to keep up the 

morale of the workers in high esteem, a better mechanism is needed. Two organisations 

are there, According to the high level report, relations are cordial at the top level; 

emphatically at the top level only. The committee mentioned that at the lower level, it is 

suffering with acute discontent, and, agitation mood is widespread among the railwaymen 

in the lower category all over the country. So, to stream-line the present situation, a 

referendum is to be conducted for the secret ballot voting in the organisation. That is my 

plea. I think that would be taken in that spirit by our Minister. 

Another aspect which I want to mention is related to the licensed porters, contract 

workers, and, catering staff of Railways, and, their pathetic placement now. In the 

Interim Budget, Railway Minister actually made some offers for licensed porters. We 

appreciate that since that time it is continuing with us. But what is the experience? Parcel 

services are now being outsourced heavily by the Railways to private hands. Because of 

that this glorified category, according to the Minister, the licensed porters are not getting 

their jobs. 

The Ministry should ensure security and sufficient income for them. Now both are 

not available for these licensed porters because of this new measure of outsourcing, or, 

privatisation. I request the Minister to do a drastic revision of this policy so as to save 

these lives, and, with a view to conduct better operations of the parcel services through 

our machinery itself. 

In Railways, at the stations where the stoppage time is less than five minutes, parcel 

services are not running now. Recently, the Minister made one offer to the delegation that 

visited him from Kerala to reinstate that. I want to know whether it has already 

commenced or not, and, apart from the verbal offer whether it has been practically 

implemented. That is the moot question. 

Another thing is regarding catering in Railways, which is now outsourced. Actually, 

outsourcing of catering is directly meant for the elite passengers, and, to my 

information, in the Indian Railways, the percentage of elite passengers stands only at 0.8 

per cent. If we supply three star hotel 
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type of meals in Railways, ordinary passengers are going to suffer a lot. So, a serious 

look into the question of catering services is very much essential. The association with 

the private outsourcing agencies will have to be curtailed. We ourselves can run that 

service too Like in the case of Rail Neer, as a downward integration, we went to Rail Neer 

factories now. It is very much operative and viable and we are also earning out of that. So, my 

request is to see that the catering of the Railways, which is now outsourced, should be 

taken back. Normalcy should also be maintained there by providing jobs to those who are 

out in thousand numbers. At the same time, contract workers are not connected with the 

Railways. But, I think, as a principal employer, we have some responsibility. The real job is 

done at the ground level by these contract workers. Adequate recruitment quota for them in 

regular services is a question which has not been taken up by us. At the same time, these 

workers are not supported by minimum wages. Health care has also not been taken care of at 

all. It is a vital group in the Railways which is in lakhs. So, proper attention has to be given 

to this category too. And, whatever has been done relating to the development of Kerala, 

I appreciate the efforts taken by the Ministry and the declarations made in the interim 

Budget by the Minister. But, at the same time, certain major aspects are still pending there. 

First of all, let me say, considering the number of people visiting the Sabarimala 

pilgrimage, and the tourist potential of Kerala, to extend sufficient facility of hygienic 

water, can the Ministry think in terms of starting a new unit of Rail Neer in Kerala? This is 

not a routine type of a demand. I am saying this with sufficient argument and based on 

ground realities. In Sabarimala, though it is a seasonal thing, tourists coaches are a regular 

affair in Kerala. So, considering this, a Rail Neer unit should be started in Kerala with 

immediate effect. 

Doubling and electrification of Kerala rail lines is always a talking point. Something has 

also been done, but only in an intermittent way. Starting from Trivandrum to Mangalore, 

doubling as well as electrification is to be done completely. Another point is regarding 

some new coaches with the fully transparent nature, that means, with full glass facility, 

for tourists in Kerala. The transparent glass coaches can be made available for them. So, 

such special coaches can be attached to all the main trains which are passing through 

Kerala. It is an innovative proposal where we have to apply our mind. Another thing is, 

some more coaches are to be allotted for the Kerala area. The number of coaches is very 

less. For short distance 
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passengers, the population and its nature in Kerala is known to all, I am asking for some 

fast commuted trains. And, in Shornur, especially in Alleppey, level crossings are 

many in numbers. We are not asking for mega type of ROBs. But subways can be 

provided, not for major traffic purpose, but for limited and small-sized vehicles and for 

pedestrians, the subways will do. The ongoing ROBs are to be completed, and wherever is 

required, that also should be initiated. Actually, we, you ran see the history, were 

deprived of a coach factory which was offered once in the end of 70s. In 70s, Kerala was 

offered one rail coach factory at Palghat. Site was also identified at that time for this 

purpose. It was not materialised because of many reasons. But now it is appropriate thing 

in terms of granting a coach factory to Kerala. 

Another thing is regarding the question of Railway Zone which had been 

discussed many a time and the Minister's answer was not a positive at all. The demand for a 

Railway Zone is coming out of non-development and backwardness. Though Kerala's 

potential is voluminous, the Ministry is disputing it and rejecting the demand. I humbly 

request the Ministry to look into the matter very objectively Seven zones havy already 

been declared during 1996 and 1998. There are seven newly-created zones. In the case of 

Kerala also, this has to be taken up and the Ministry should see to it that it is created there.       

Finally, regarding the train to Agartala in Tripura, it was envisaged to complete by 

the end of 2006. But it seems, looking at the speed at which the project is processed, that it 

is not going to commence even by 2006. So, I request the concerned officials, through the 

Ministry, to see that it is implemented within the time-schedule, and possibly before the 

schedule. 
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"Freight traffic has gone down from 89 per cent to 40 per cent, and the 
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passenger traffic has gone down from 68 per cent to 20 per cent and this has resulted in 

very heavy loss to the revenue of the Railways." 

 

*Pह!
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"This has not only affected Railways adversely but the national economy also." 
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"If Lalu Prasad Yadav has his way, the Railways will soon be saddled with 20,000 

wagons—all minus wheels, puls wagons which badly need wheel replacement." 
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"As of now, Railways have been running at least 5,000 wagons with wheels which 

should have been replaced." 

"We are going beyond the prescribed condemnation size of the wheels and prolonging 

their life by one year to run the wagons. It is a calculated risk that we are 

taking," discolosed an official. 
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"There is a requirement for more wagons because loading of freight is growing. Our fear is that we 
will have to stable 40000 wagons by the end of the year because of shortage of wheels," an official said." 
 

This is the official report published in the Indian Express of 29th September *������� 
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"Sources close to the Minister say it's because Lalu is against imports as a policy." 

Whether the Railway Minister imports or whether the railway public sector undertaking of this 

country imports, does it make any difference? 
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DR. M.S. GILL (Punjab): Mr. Deputy Chairman, Sir, I think I have ten minutes. I 

will try to stick to that. 

Sir, I am basically a supporter of the Indian Railways. I do admire them overall in spite 

of the shortcomings that they might be having. In fact, from imperial India in colonialism in 

the world, India had a great railway system. The other systems which were there in Africa, 

Nigeria and elsewhere have all disappeared. Even in the old India, Pakistan system was 

pretty bad. But it is amazing that in spite of all limitations, in spite of the pressures of 

democracy and the majbooris that any Minister and any Government faces, men and 

women of the Railways continue to do rather a good job. From Amritsar to Trivandrum, to 

stick to time and to reach there after two to three days and that too on dot is not an easy job. 

By and large, they do it. Yes, if they go to Kolkata, they get left out somewhere on the 

way or they get taken over somewhere. This too is a fact of life. 

 

AN. HON. MEMBER: It is not true. 

 

DR. M.S. GILL: You say this when your turn comes. You know what I 
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3.00 P.M. 

am alluding. By and large, yes, the men and women and the professional staff in the 

Railways are doing a great job. I, of course, support the Appropriation Bill. But what I 

would like to say, which the hon. Members have been bringing up and which we keep on 

bringing up, is that, first, you must upgrade and make the current system efficient. The track 

is bad. When I had gone for lunch, I was listening to the news on television. In 1999, a 

horrendous accident took place perhaps in Bhatinda. The report has come after five years 

which points to a bad track and many other things. Now the Railway Ministry is sitting over 

it. You know, Sir. I am a former civil servant. They are saying that they are preparing an action 

taken report. Those are, in fact, action blockage reports. You know that. That is being done. It 

should not take them five years to inquire into an accident. There was another accident in 

the east when two trains collided head on with full speed. 

Some thousands of people died. So, accidents should be inquired into within six 

months or a year at best. In fact, the Inquiry Committee should be presided over by 

somebody from non-railways-somebody of a capability or an integrity which the country 

respects; not necessarily the country's Judges only. I don't believe in that. Then the 

Ministers and the Cabinet should take action on that, and we should not just leave it to 

these people to prepare the Action Taken Report. 
Then, Sir, tracks need upgrading. You cannot speed up trains on the same track unless 
you do it. You need the latest signal equipment, and you need professional training, 
worthwhile training, for the staff, and, of course, some discipline and control. Unless we 
do these things, we will go on having more and more accidents and, certainly, as the 
people, in olden days used to say," #" ��4� �� �
�$�- 6- �� �"�� #G@� ��$ �
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ह�.� � But we should also expand this great network. We should add 30,000-40,000 kms. of 

new lines. Large parts of the country have nothing frankly. There are empty tracks, and there 
is no Railways there. And, this country can do it. We are admired in Africa and elsewhere 
in the world for this. Even the Russians, I believe, have been told, "Why don't you get 
these chaps come and do something like the RITES in Nigeria? We should 
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expand it. The Prime Minister talks of infrastructure. I hope, in the new Budget, in infrastructure, 

the Railways would come first. Even the Aviation could come second; aviation is for some class of 

people to travel. I know its importance; but the Railways is for the masses of India to travel and to carry 

goods. So, I would say that this should be No. 1 in our infrastructure building, and I hope the new 

Budget would show something substantial in that. 

Sir, then, comes the laying of the track. As I said, there are large empty parts. For example, I will 

give you Madhya Pradesh, I am a representative of Punjab. But I am very much a representative of 

Madhya Pradesh. And, I am a hill representative; I have rishhtha there. Now, we have the North-

South track, cutting through the British track, from Mumbai to Delhi. But, in the East-West, there is 

very little. From Rajasthan, Indore, to Orissa or Bengal or somewhere, there is nothing. I don't see 

Indore being a part of India and existing within India. It has no connection with anybody. The then 

Railways Minister, Shri Madhavrao Scindia, finally made a broad-gauge line from Gwalior and 

Shivpuri onto Guna and onwards. But there is only one train, for which I misused my CEC influence to 

try and get it. Still there is just a slow train from Dehradun to Indore. They need a lot more. So, 

expand the Railways, and this will give us maximum returns, more than roads. For goods train, 

you want to make a corridor from Delhi down there; this would help. 

Sir, I would now talk of Punjab. From Ludhiana to Chandigarh, the line has been there for the 

last 30-40 years. Chandigarh comes on the main track; you already go from Ambala, Rajpura to 

Chandigarh. From Chandigarh and 50 miles to Ludhiana is through the richest district of India in 

agriculture, and it will give you the connection with Chandigarh on the main line. And, Chandigarh is 

not Punjab by the way. It is more Haryana, maybe. I hope you remember mat. Right from 

Jullunder, Ludhiana, Chandigarh, Ambala onwards, please do it now. It will earn a lot for the 

Railways. 

One more small thing in Amritsar district. Goindwal is the root of Sikhism, and Tarn Taran is the 

place where Guru Granth Sahib was written; only 12 miles away from there. I have been writing and 

using every charm on my friend, Shri Lalu Prasad Yadav; build it now. Land has been acquired. Give 

them 12 kms. From Goindwal-Tarn Taran-Amritsar, another 12 kms. would 
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take care of the Sikh sentiments. That is what I am trying to say. Twelve kilometres is not much to ask 

for. Chandigarh is our technical capital, but Amritsar remains our emotional capital and will remain 

India's and world's important pilgrim city. It needs better connection; it needs a better and faster 

Shatabdi. So, it should be taken care of. 

Sir, I also want to say a word for Uttaranchal. I am a Mussoorie school boy. I have just been to the 

Bhagirathi Valley to Uttarkashi and beyond Gangotri. Now, they have a hill State. They have by 

compulsion a capital which is at this corner of the State, i.e. at Dehradun, and the State goes this way, 

all the way to Nepal or wherever, Nepal, in fact, precisely. They need a fast and straight connection 

with Delhi. I have travelled by the Shatabdi. First, it goes to Saharanpur, then comes halfway to Delhi, 

then goes this way and makes a 'Z'. Can't we lay a straight line for these hill people? I would request 

the hon. Minister that the Railways should do it. This is the first thing they need, if they are a hill State. 

The Ministers and officers come and go quickly by getting their job done. Two-and-a-half hours or 

two hours of Shatabdi should be more than good enough. It should not cost you too much. Thank 

you, Sir. 

SHRI R. KAMARAJ (Tamil Nadu): (Spoke in Tamil) 

*SHRI R. KAMARAJ (Tamil Nadu): Mr. Deputy Chairman, Sir, I rise to speak on the Railways 

Appropriation Bill on behalf of AIADMK. I wish to make some points on some of the projects 

pertaining to Tamil Nadu. 

I am constrained to say that the Railways do not give priority to the projects pertaining to Tamil 

Nadu as is given to other States. Even in fund allocation Tamil Nadu is not treated like other States. That 

is why there is more length of metre gauge in Tamil Nadu as compared to other States. Centre is delaying 

the approval of broad gauge lies in Tamil Nadu. Even if approval is given, enough fund is not allocated. 

The railways should give approval for all the BG line conversion projects of Tamil Nadu and allocate 

sufficient funds without further delay. 

There are many tourist centres and historical places in Tamil Nadu. If exclusive trains are run to 

these places, more tourists including foreigners will be able to visit these places. Such step will increase 

the revenue of Railways and popularise the tourist centres of Tamil Nadu. 

Next to Chennai port it is Cuddalore port that is fast growing. Bearing in 

†English Translation of the Original speech delivered in Tamil. 
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mind the development of this port, Cuddalore-Vridhachalam rail track is being 

converted into BG line. Linking this is yet another line, the Vridhachalam- Salem line, 

for the broad gauge conversion of which Tamil Nadu Government has given its share and 

has also acquired land for the purpose. This project was announced in 1999-2000 at an 

estimated cost of Rs, 198.68 crore and was scheduled to be completed by the year 2004. But 

so far the work has not been completed on this sector. Therefore, enough fund should 

be allocated and this project be completed expeditiously. The Mayiladuthurai-

Karaikudi-Sivagangai and Kumbakonam-Villupuram metre gauge lines should be 

converted into BG line and I request the Centre to give approval for these projects and 

sanction enough funds immediately. 

Mannargudi is an ancient town in Tamil Nadu. It is surrounded by many small and big 

villages. When many places in the country did not have railway station or rail link, this 

place had rail link and a railway station. But this railway station was closed some 25 years 

ago showing revenue loss as a reason. The long pending demand of the people of the 

region is to have rail link so as to run trains between Needamangalm and Pattukotai via 

Mannargudi. Mannargudi-Needamangalm already had rail link. I demand early 

consideration of this project. People of Mannargudi and the surrounding areas have to go 

to Thiruvarur and Thanjavur for booking their rail journey. There is need to set up a 

computerised booking office at Mannargudi for the benefit of the people. I wish to 

remind that such computerised booking offices are in existence in Perambalur and 

Kodaikanal. 

People of Thanjavur, Thiruvarur and Nagapattinam districts have to begin their 

journey at Thanjavur for proceeding to Chennai. But as of now there are just 4 coaches 

attached to the Rockfort Express to Chennai from Thanjavur. I request that at least two 

trains should be run between Thunjavur and Chennai both ways daily. 

Sir, standard salt is produced at Agasthiampalli in Tamil Nadu. The salt was being 

taken to other parts of States by rail and that provided employment opportunities to the 

people of the region besides increasing their level of income. As there is no BG line 

connection to this place, salt 
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is not being transported now. This has resulted in hardship to the people of the region and 

many have been rendered jobless. In view of this I appeal to the hon'ble Minister to take 

necessary steps to convert this line into BG line. 

Integral Coach Factory Chennai is known for producing world-class coaches. But the 

production capacity of this factory has keen reduced without any reason. Railways should 

take necessary steps immediately to rejuvenate ICF. 

The Golden Rock Workshop near Trichy is very old and famous. Funds should be 

allocated for modernising this. There is quite good amount of transportation of food 

grain on the Thanjavur-Needamangalam-Thiruthuraipundi-Nagapattinam-Kumbakonam-

Mayiladuthurai rail route. But these railway stations do not have adequate facilities for the 

safe keeping of foodgrains. I request that godowns be constructed at these railway 

stations for safe keeping of the foodgrains. 

Sir, Salem, Dharmpuri, Erode and Coimbatore railway centres of Tamil Nadu are still 

under Palghat Division in Kerala and this does not allow full growth of railways in the 

region. The long pending demand of the people of Tamil Nadu to set up a Divisional 

Headquarters at Salam should be fulfilled without any further delay. 

Besides administrative convenience, the people of the region will be benefited. I request 

that the anouncement for setting up Divisional Office of Salem should be announced 

this year and work should begin without delay. Perampur Railway Hospital is very 

famous and has well known specialists. The medical facilities of this hospital should be 

upgraded to benefit the people. 

Sir, I have a word about rail safety. Majority commuters of the railways are poor and middle 

class people. There is not enough safety and security for them when they travel. The 

frequent accidents result in loss of lives and incapacitates people who have to spend the 

rest of their lives as handicapped. It is a pathetic situation. I appeal to the Government to 

provide modern safety equipments to prevent such accidents. 

In view of the increasing traffic, railways should construct more over and under bridges 

in Tamil Nadu and allocate sufficient funds for that 
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purpose. Railways do not fix a time frame for many projects. Because of this there is cost 

escalation. For example, Thanjavur-Villuparam BG line conversation was estimated to 

cost Rs. 223 crore in 1998-99. But now it is estimated to cost Rs. 231 crore. Even now it 

is. not known when this project would be completed. So also in the year 2000-2001 it 

was announced that Madurai- Rameswaram, Villupuram-Katpadi and Trichy-

Manamadurai metre gauge will be converted into the BG line. But as the implementation 

is delayed, the cost is escalating. The Trichy-Karaikkal via Nagore line was to be 

converted into BG line as announced in 1995-96. Of this, only 50 km stretch from Trichy to 

Thanjavur has been converted. Even Thanjavur-Thiruvarur rail traffic has been stopped on 

this route from 1.2.2004 to complete the project. But conversion work has not yet begun. I 

request that the conversion work be begun without delay. It is said that the time frame for 

laying new tracks is fixed as 13 years and for BG line conversion it is said to be 10 years. 

But no project is completed on time and that result in cost escalation. Sir, railways 

play an important role in transporting essential commodities. But wagons are not available 

on time. The railways should provide sufficient wagons for transporting goods.  

As I conclude, a word about the railway employees, The Government should set 

up Poly Techniques, Engineering Colleges and Medical Colleges and give quality 

education to the wards of railway employees and also provide them job on priority. I hope 

the Hon'ble Minister will look into the demands that I have made. Thank you.  

SHRI K. RAMA MOHANA RAO (Andhra Pradesh): Thank you, Mr. Deputy 

Chairman, Sir, for giving me this opportunity to speak on this Appropriation (Railways) No. 

4 Bill, 2004. This is the only opportunity through which Members will be able to ventilate the 

grievances of their respective States, to assess the functioning of the Indian Railways, to 

look at the modernisation, development, disaster management and other aspects of the 

Railways. The Indian Railways is part and parcel of our consciousness. With the rising of 

intensity of consciousness, public perception is focussed not only on the safety as on epitoime 

of national efficiency and skill but also on other aspects such as electrification, fare hike, 

disaster management etc. of the Indian Railways. I wish to touch only some of the 

important points, which I thought need immediate attention of the Ministry. 
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I first come to the point relating to track renewals and upgradation. During the Ninth Plan, the Ministry 

has spent about Rs. 13,500 crores. Besides, now, you have Rs. 17,000 crores of non-lapsable fund. But, 

look at how much track you have renewed. Sir, it is just 15,700 Kms. If you look at the Eighth Plan, you 

were able to renew 14,205 Kms. of track with far, far less allocation. In the entire Ninth Plan period, 

you were able to renew just 1,500 Kms. At this pace, you need five more plans to complete the entire 

track renewal work in the country. So, I would like to know from the hon. Minister as to why are you 

lagging far behind in track renewal in spite of having nearly Rs. 30,000 crores at your disposal? 

What action plan do you have to complete 24,000 kms. of track renewal target set by you in the 

Tenth Plan? 

 

Then, look at the total number of bridges that we have. We have 1,20,000 bridges in the country. Of 

these, 51,000 bridges, I would say, are the vintage of the 19th Century. Nearly half of our bridges have 

become obsolete and these are one of the main reasons for consistent accidents of trains in the 

country. So, I would like to know from the hon. Minister how many bridges identified by his 

Ministry are in distress condition as of December, 2004. What are your plans with regard to carrying 

out repairs to these distressed and other old bridges which need repairs/rehabilitation or rebuilding? 

Sir, the hon, Railway Minister, Shri Laluji, while inaugurating some of the projects in Tamil Nadu, 

in the third week of September, 2004, said that during the last few months the number of railway 

accidents have come down drastically and further said that it is not because of any special safety 

measures undertaken by the Indian Railways, but because a picture of Lord Vishwakarma has been 

kept at his office in Rail Bhavan. So, I would say that if Lord Vishwakarma can sav,e the Indian Railways 

without any effort on the part of the Railways, I advise him to set a photograph of Lord Vishwakarma in 

every railway engine which, as per the hon. Minister, helps in bringing down the accidents rate to 

nominal level. At the same tiem, the Asian Development Bank has approved a loan of 313.6 million 

dollars for Railways. I would like to know from the Minister as to how much money has so 

far been spent on the Railway safety out of this. 

It is good that the Ministry has opened Tatkal Reservation System again in all trains. It is a very 

good idea. It helps the passengers a lot. But, at the same time, this shows the ulterior motive of 

the Minister to 
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increase the passenger fares through backdoor. Sir, as we all know, the Minister has not increased rail 

fares of passengers in his last July Budget. But, last month, indirectly he has increased the railway fares 

of passengers through Tatkal. If you look at the rates you will know the motive of the hon. Minister. I 

wish, with the permission of the Chair, to place before the House the percentage of increase. There is 

an increase of 50% in the Second A.C. charges; 100% increase in Third AC Charges; 200% in-

crease in AC Chair Car and 200% increase in Sleeper. Same is the ease with freight charges. There is a 

whopping 7.7% increase in freight charges on several commodities. The reasons that are being given for 

price hike is increase in prices of steel and diesel. It is surprising to know that the Ministry is 

increasing the freight charges now when the steel prices are gradually coming down. When the steel 

prices were at their peak, you did not increase the fares because of elections. So, I don't understand 

the rationale and the timing of increase. This wrong move not only will increase the inflation—

which is already soaring up but will also affect the Railway finance adversely. Hence, I request the hon. 

Minister to withdraw the increase in freight charges and I also request him to charge nominally on 

Tatkal tickets. 

The next point is, it is good that the Railways have decided to develop 317 stations out of 8,000 

stations as model stations by March, 2005. I would like to know from the hon. Minister which are the 

stations that have been identified for modernization in A.P. and the progress of modernization of 

stations that have been taken up so far. Then, the Indian Railways, in co-ordination with the BSNL, has 

initiated measures to introduce telephone services in railway compartments. This has been 

introduced, on experimental basis, in Visakhapatnam very recently, so, I would like to know from 

the hon. Minister whether this has been taken up as a pilot project. If so, in how many trains this has 

been introduced and whether the Railways are facing any problem on this? I understand that this facility 

will be made available to the passengers only till the train leaves the station and the same is not available 

in running trains. I also understand that the BSNL people are observing the signals in moving trains. I 

request the hon. Minister to quicken the measures so as to introduce this facility in all trains because 

this helps a lot to passengers. 

It is good that the Railways have decided to recruit 8,000 personnel in various groups in the next 

two years. I would like to have a break-up from 
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the hon. Minister, zone-wise and category-wise, and also the posts that have been reserved for the 

Scheduled Castes, the Scheduled Tribes and the OBCs in each Zone. At the same time, I congratulate 

the hon. Minister for his initiative to fill all the General Manager-level posts of various Zones that 

have been lying vacant. 

As the House is aware, how optimally the IT was used by the TDP Government in Andhra 

Pradesh when it was in power. As a part of this, we had introduced E-Seva counters for the various 

services, including Railway tickets. But, instead of charging nominal charges for tickets, reserved 

through E-Seva counters, the Indian Railways is charging Rs. 30 per ticket. This amount is quite 

exorbitant. We have been persistently requesting the Railways to reduce this amount, at least, Rs. 15, 

because private agents in Andhra Pradesh are charging only Rs. 15 for a railway ticket. Hence, I 

request the hon. Minister to reduce the charges from Rs. 30 to Rs. 15 for tickets booked through the 

E-Seva counters. (Interruptions) 

MR. DEPUTY CHAIRMAN: You wanted two more minutes. I have given you five minutes. 

{Interruptions) 

SHRIMATI VANGA GEETHA (Andhra Pradesh): Sir, he wants two more minutes. 

{Interruptions) 

SHRIMATI K. RAMA MOHANA RAO: Sir, now, I wish to bring to the notice of the hon. 

Minister some of the important proposals which are pending in the Ministry for the last so many 

years and some of them have not even taken up for implementation. 

Sir, we have been demanding for introduction of the Rajahmundry Shatabdi, which had been 

withdrawn for the reasons best known to the Ministry. I understand that the reason cited is 'traffic not 

available'. This is not correct. Due to withdrawal of this train, the passengers are being attracted by 

private road transport and, thus, causing loss, running into crores, to the Indian Railways. So, I 

request the hon. Minister to kindly restart it immediately. We have also been demanding for a 

direct train from New Delhi to Tirupati via Shirdi. But, no announcement was made in July Budget. 

Hence, I request the Minister to look into it and run, at least, a bi-weekly train from New Delhi to 

Tirupati. The other point is, Secunderabad-Guntakal-Bangalore lane is, now, having more than 115% 
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track utilization. So, there is an urgent need for a second lane. I crave the indulgence of 

Shri Laluji to take up this job early. Sir, in 2000-01, the Ministry had taken up the work 

for a new railway lane between Patancheru and Jagipet. But nothing has so far been done 

in this regard. (Time-bell) Sir, I will take only one more minute. Then, Sir, despite 

substantial in crease in the rail traffic on Bibinagar-Nadikudi section, I am constrained to 

say that the line capacity of this section to facilitate running of more trains has not been 

considered. This helps the operational flexibility of railway transportation. Hence, I 

request the Minister to take it up as early as possible.  

There is also an urgent need to have a survey on a circular railway system between 

Vijayawada-Guntur-Tenali. Vijayawada, Guntur and Tenali are important and busy railway 

stations on the map of the SCR and they, with the establishment of a large number of 

engineering-and medical colleges, are the nerve centres of the coastal Andhra Pradesh. The 

growth rate of traffic on this route is phenomenal. Hence, I request the hon. Minister to 

include this proposal, at least, in the next year's Budget. Then, we have been asking to 

increase the number of platforms at Vijayawada to ease the traffic and also a foot-over-bridge. 

I think this proposal is hanging fire in the Ministry. I request the hon. Minister to do the 

needful in this regard. The Peddapalli-Karimnagar-Nizamabad lane was started with an 

estimated cost of Rs. 417 crores. But, to out utter disappointment, during the last three 

Budgets it has received only Rs. 35 crores. 

Sir, with this speed, God only knows when the lane will be completed. I implore upon 

the Minister to complete this work in a time bound manner. Same is the case with 

Munirabad-Mahaboobnagar lane also. The Guntakal Renigunta doubling work is also 

pending ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: You can give the rest of the list to the Minister ... 

(Interruptions)... 

SHRI K. RAMA MOHANA RAO: Sir, the distance of this line is 246 kilometres 

and the estimated cost is Rs. 420/- crores. In the last three years, the Ministry has 

released only Rs. 25/- crores. If funds are released at this pace, nobody knows when the 

project will be completed. Hence, Sir, the passengers ...(Interruptions)... Sir, I am 

concluding....(Interruptions).... Sir, there should be more allocation for passenger 

amenities in the Budget....(Interruptions)..... 
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MR. DEPUTY CHAIRMAN: Please conclude now....(lnterruptions)....Yo\i 

are encroaching upon the time of other Members....(Interruptions).... 

SHRI K. RAMA MOHANA RAO: Hence, I request the hon. Minister to take steps to quicken the 

pace of work, allocate funds! and see that the above projects are completed in a time bound manner. 

Thank you, Sir. 

MR. DEPUTY CHAIRMAN: Prof. Ram Deo Bhandary ... (Interruptions). ..Prof. Ram 

Deo Bhandary.. .(Interruptions)... 

SHRIMATI VANGA GEETHA: Sir, one minute ...(Interruptions)...  
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SHRI B.K. HARIPRASAD (Karnataka): Mr. Deputy Chairman, Sir. thank you very 

much for giving me the opportunity. I rise to support this Appropriation (Railways) Bill, 

2004. While echoing the sentiments of Mr. M.S. Gill who said that he is proud of our 

Railways, I would add that the whole country is proud of our Railways, which is one of 

the oldest and the biggest public sector in the world. As I said, it is one of the oldest 

public sectors. It has already completed almost 150 years in serving the people of this 

country right from Kashmir to Kanyakumari and from Kutch to Kohima. But even after 

150 years, a lot more has to be done in Railways, in terms of expansion of the Railway 

links to the different capital cities of the country, Sir, if I am correct,—subject to 

correction—way back in 1858, when Britishers started laying the railway tracks in this 

country, within two years, they were able to lay huge railway tracks throughout the 

country. But later, even after 150 years, probably, we have not done even one-fourth of the 

expansion of laying of railway tracks. So, Sir, I feel that still a lot more needs to be 

done to upgrade the Indian Railways to match international standards. 
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Sir, while presenting the Railway Budget, the hon. Railway Minister had laid stress 

on the expansion and improvement of railway tracks in the country. But it is already six 

months now, and still there is no word about the expansion of railway tracks to some of 

the North-Eastern regions and Southern parts of the country; especially, in Sikkim, there 

is still no railway track to Gangtok or to any other part of Sikkim and to most parts of 

the North-East. My colleague from the Left was mentioning Tripura, probably about a line 

from Trivandrum to Tripura might be the Communist connection! That should be 

expedited at the earliest. 

Sir, the hon. Minister of Railways took the major decision of uniform gauge policy 

in the country way back in 1991. Still, there are lots of railway lines in the country, which 

are metre gauge; especially, in Rajasthan, Karnataka, parts of Tamil Nadu and Andhra 

Pradesh, lots of metre gauge tracks still exist. Though Karnataka feels proud of its six 

Railway Ministers, hardly anything could be done in terms of increasing the railway 

lines or expanding the railway network in Karnataka. I feel that a place like Bikaner in 

Rajasthan, which is a border district of the country, definitely needs a broad line; 

Bikaner still has a metre gauge line. In that part of the country, one can see even narrow 

gauges. After the uniform gauge policy of 1991, the Railways have stopped 

manufacturing bogies for the metre gauge, resulting in non-maintenance of metre gauge 

bogies throughout the country. Definitely, the metre gauge bogies need upgradation and 

maintenance in all forms. 

Sir, Karnataka is the State to which you and I belong and Bangalore is one of the fastest 

growing cities in South-East Asia. One might have read in some newspapers recently about 

the collapse of the transport system. One of the reasons behind this is lack of interest 

shown by the Railway Ministry. 

Sir, way back in 2002, the Karnataka Government mooted the idea of involving the 

private sector in developing some of the loans in the Konkan Railways. It was known as K-

RIDE projects. The idea was developing and implementing rail infrastructure projects in 

Karnataka and providing leverage to private sector participation in the development of 

such projects. There are four projects identified by the State Government. They are Hassan-

Mangaloi 3, for gauge conversion, Solapur-Gandag, again a gauge conversion project, 

Hospet-Guntakal, for doubling line, and Hubli-Ankola for a new line. 
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Sir, owing to economic reforms, a lot of economic activities have taken place in parts 

of Karnataka, especially in Bellary, where we find iron ores in abundance. The 

transportation of iron-ore to the port is one of the biggest problems. If these gauges are 

converted and new lines are sanctioned, there would be less pressure on the road 

transport; most of the National Highways have been damaged because of the heavy traffic 

due to transportation of iron-ores. 

Sir, the Government of Karnataka, with a joint venture of the Ministry of Railways, 

has taken up some of the projects in and around Bangalore, especially Bangalore-

Kengeri, for doubling of lines, Kengeri-Ramanagara for doubling of lines and Kottur-Harihar 

for new lines. I appreciate the move of the Government of doubling the lines between Bangalore 

and Ramangara and developing other lines. But I demand of the Railway Ministry to grant 

of lines from Bangalore to Mysore, as lots of Information Technology companies are coming 

up in Mysore. That would be of great help both for the development of the region and 

employment generation of people in and around Bangalore and Mysore. Lastly, but not the 

least, the commuter rail service in Bangalore... (Interruptions)... 

MR. DEPUTY CHAIRMAN: Lastly for your speech, not for Karnataka. 

SHRI B.K. HARIPRASAD: Yes, Sir, of course. The Government of Karnataka 

had proposed a metro rail in Bangalore city. Sir, a Committee has been formed and a 

study was conducted by the RITES, one of the subsidiaries of Railways, and it has 

submitted its report way back in 2002. This report has clearly said about the feasibility of 

metro rail in Bangalore that could be operational within ten years if there is an 

investment of Rs. 1025 crores. It needs huge funds because Bangalore is facing a severe 

transportation problem, and there is a lot of congestion in Bangalore city. If this metro rail 

is sanctioned to the Bangalore city, I think, the Railway Ministry would be doing a great 

service to the citizens of Bangalore, and particularly to the Karnataka State, to decongest 

traffic in Bangalore city. With these few words, I request the Minister to consider some of 

the demands of the Government of Karnataka. Thank you. 
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Lastly, I would like to say regarding the reservation policy relating to the SCs and STs in the 

Railways. We all know that the Railways is the second biggest State employer, but the reservation 

policy is not being strictly implemented in letter and spirit. What is the result? The result is anguish 

amongst the SC and the ST employees. It has also led to maximum litigations, whether it is before 

the CAT, or before High Courts, or before Civil Courts, and the consequences are that these employees 

work under tension, which adversely affect the performance of the Railways. I sincerely request the 

hon. Minister to consider this aspect also and see to it that litigations are minimised, and the 

reservation policy with respect to the SCs and the STs is strictly adhered to. Thank you. 
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SHRI MANOJ BHATTACHARYA (West Bengal): Thank you very much, Madam. Thanks 

for giving me a chance at last! 

 

THE VICE-CHAIRMAN (SMT SARALA MAHESHWARI): Not at last. The names of 

many other Members are also there. 

 

SHRI MANOJ BHATTACHARYA: Madam, there is a saying in English that 'Man proposes and 

God disposes'. Am I right, Mr. Jairam Ramesh? 
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SHRI JAIRAM RAMESH: It is 'Man propses but God disposes'. 

SHRI MANOJ BHATTACHARYA: Yes. Here, in the Railway Ministry, without 

going into the details of history, or the nuances of history, I can say, the political head of 

the Ministry proposes and the bureaucracy disposes! In the Railways, it is said, or as I 

understand, the bureaucracy is extremely strong, and they can dispose of anything or 

everything that the Minister proposes. The new Ministry is headed by Lalu Prasadji. I 

am convinced that he has proposed some very,very meaningful and useful projects, 

particularly in regard to the use of Kulhars and Khadi clothes in the Railways, and in 

many other areas as well. But unfortunately, it is my realisation that they have not been 

implemented the way they should have been implemented. Rudra Narayan Panyji, you need 

not be delighted. I will come to your party later. Madam, what I mean to say is that the 

Ministry should be extremely careful in exactly implementing the proposals or the projects 

which are envisaged or which are announced either on the floor of the House or outside. I 

must warn the Railway Ministry and utter these words of caution. To my mind, the prime 

focus of the Railways should be on consolidation and upgradation of the essential 

infrastructure and assets, rather than on populist and financially ruinous projects. You 

should be very careful, Mr. Minister. You should not go only by populist projects, rather 

you should be very careful; about the infrastructure and assets of the Railways. 

Reorientation of the priorities is a must. Therefore, the essential interest of the Railways is 

safety and it is the prime question today. 

Madam, you will certainly appreciate that the first part of the Khanna Commission 

Report was tabled in August, 1999, if I remember correctly. It was a voluminous Report 

of 344 pages. In the Report, certain priorities were enunciated or set out, looking at the 

conditions of the Indian Railways. Unfortunately, during the six years of rule of my 

friends on my right side, they did not care to implement them. We had raised several 

questions in this House. We asked them whether they were trying to concentrate on the 

priorities. I will just give you some examples. There are hundreds of bridges in this country 

which are almost century old. There are, not hundreds thousands of bridges in this 

country which are century old and those bridges require proper maintenance or 

rehabilitation or reconstruction and new bridges also need to be constructed. Our friends, 
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the BJP friends, when they were in power, did not take care of these things and a number of 

accidents occurred in this country and hundreds and thousands of people lost their lives. A huge 

amount of assets had also been lost. I am not the person to draw any consolation by quoting the 

comparative figures that during such and such period 237 accidents took place and during such and 

such period only 135 accidents took place. I am not going to draw any consolation out of it. But I 

would certainly like to know from the hon. Minister of State for Railways, Mr. Velu, how many 

bridges have been reconstructed and how many bridges have been rehabilitated. This is number 

one. 

Secondly, I understand, Madam, there are thousands of unmanned level crossings in our 

country, not only in the eastern zone but also in the entire country. There was a categorical 

recommendation of the Khanna Commission that proper infrastructure had to be constructed, in so far 

as these unmanned level crossings are concerned, or they were to be manned and those men must be 

properly trained. Now, I would like to know from the hon. Minister whether there are thousands of 

unmanned level crossings in this country. How many of them have been manned by this time? You 

have got six months' time. You are in the right direction. I must appreciate that you are in the right 

direction. I would like to know what your measure of performance is. What you have achieved? 

How many level crossings have been manned? How many level crossings have been scientifically 

augmented so that it could act as a proper and safe measure for level crossings? I would like to know 

from the hon. Minister whether, as per the recommendations of the Khanna Commission, the 

training course for officers and supervisors contained a capsule on how to conduct accident 

inquiries. The accident inquiry is the problem. Some of departmentalism takes place in the inquiry. 

One department says, "We are not responsible; the other department is responsible". The other de-

partment says, "We are not responsible, the department is responsible". Ultimately, the conclusion is that 

there is some human error. Accordingly, some of the railway employees are penalised and some of the 

railway employees are punished. I am not for that. I would like to know from the hon. Minister 

whether the training course cantains a capsule on how to conduct accident inquiries. I know it is not 

to be confined only to statistics. I am not interested in statistics. I would like to know from the hon. 

Minister whether they have already initiated the process of training be- 
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cause that is very important for the running staff and drivers. If I remember correctly, the 

Khanna Commission had categorically recommended that the drivers must be imparted 

proper training and refresher courses must be there. The drivers of the passenger trains and 

the drivers of the goods train must be given refresher courses. The recommendation was 

that the rest rooms must be of corporate style so that their energy, their mental faculty 

and their health faculty can be rejuvenated so that they can contribute hundred per cent 

while on duty because it is a very delicate duty. It involves thousands and thousands of lives. 

Therefore, I would like to know whether these sorts of arrangements have been made for the 

drivers and for the running staff. I must tell the hon. Minister that the rest rooms for the 

running staff even in Delhi, the rest rooms for the running staff of the Rajdhani Express are very 

much inadequate. It is an age-old system. These people don't get proper place to sleep in 

the night and even to take rest. I would like to know from the hon. Minister whether 

they are trying to reorient these places. If at all you have tried to reorient these places, 

what is your achievement up till now? Kindly reply to this point. 

Madam, I know it for certain that manpower is a very important factor in the Railways 

because the Railways is not only an industrial sector or a financial sector, it is 

necessarily more of a social sector where manpower development is extremely important. 

There are thousands of qualified diploma Engineers who are being engaged perennially 

for odd jobs in the Eastern Railways. They are not being given the status which they 

deserve. I would like to know from the hon. Minister whether they are considering this point 

very seriously that the diploma Engineers would be provided with right jobs 

commensurate to their qualification, particularly in the Eastern Railways. 

I would like to point out here that in some of the railway projects, the work has 

already been completed, but they are awaiting inauguration by the Minister. Mr. 

Minister, you were kind enough to go to Kanpur a few days back. But so far as the 

Balurghat-Eklakhi line is concerned, this has been the demand for more than 30-35 years. 

This is the demand of a vast number of people of this region where there is no railway 

connectivity. This railway connectivity should have been completed. So far it has been await-

ing inauguration by the Railway Minister, either by you or by Laluji. Even though it has 

been reminded a number of times, but in these long six-seven months, you could not 

take the chance of inaugurating the railway 
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project. May I know what is the specific day that you are proposing to inaugurate this 

long awaited railway project? Mr. Minister, if the railway lines or tracks or sleepers are 

not guarded properly, the Railways does not ply trains on those routes. There is 

something wrong that has been taking place on the entire track. Unless trains are run 

regularly on the tracks, there will be problem for you. Once again you will have to 

incur some expenditure for repair. Therefore, don't delay it any further and do it at the 

earliest. Madam, as you know, procrastination in the implementation of projects results in 

or involves greater costs. I would like to say that there are hundreds and hundreds of 

projects which had been inaugurated long back, some seven to eight years back, but those 

projects could not be implemented on time. Naturally, they will invite more expenditure. 

Would the Railway Minister take steps in this regard? For example in the Howrah Division 

— I belong to Kolkata — from Howrah to Tarkeshwar, double line arrangement was to be 

done ten years back. But even now the work has not been completed. Even now it is lying in 

a truncated form and unnecessary procrastination is taking place involving a lot of 

expenditure which the Railways will have to incur. Would the hon. Minister be kind 

enough to take care of these things? Madam, while commenting on the Railway 

budget, I commented about the very poor plight of the under-passes in the Howrah-Bandel 

main section. In Howrah-Bandel main section, Mr. Minister, you would also kindly note 

that the underpass is very unscientifically constructed, and the underpass mostly gets water-

logged during the rainy season. It is said that in high tide situation in the river Ganges, only 

some five kms. away from the Bandel station, the underpass get water-logged. 

Madam, take the case of Belur station. Anew temple station has been constructed in 

Belur, without taking care of the real problem of the people. The idea was to go in for a 

populist measure. Anew, picturesque building has been created, a replica of the Belur 

temple. But the underpass, which needs to be taken care of, has been neglected. Now would 

you take care of the underpasses? Also, in a number of places, the ROBs are to be 

constructed. When are you going to complete these? These are the simple things which I 

wanted to know from the hon. Minister. Here, I also join my colleague on the other side; if 

at all the Minister cannot reply to all these points now, he can write to us so that we can 

understand that this is the status. Thank you, Madam. 
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SHRI SILVIUS CONDPAN (Assam): Madam, thank you for giving me a chance to 

share my views with other friends in support of this Appropriation Bill tabled by the 

Railway Minister. 

Madam, I come from a remote part of the country, that is, the North-East. You would 

agree with me that the railway system is yet to develop in the North-East, except the mainline 

that has gone up to Dibrugarh. Madam, as you know, the North-East is also important 

from defence strategic point of view, and the Railway system needs to be improved in 

that side besides the road system. Very many things have been said by my predecessor 

speakers. I subscribe to their views in so far as the good work done by the Railway 

Ministry during the last six months under the leadership of the Congress (I) party. There 

are some projects in Assam, particularly the construction of Bogabil railway bridge over the 

river Brahmaputra. The progress of the construction work of the Bogabil bridge has been 

very slow, and we do not know whether in our life-time this construction will be completed. 

I would draw the attention of the hon. Minister to this project to kindly see to it that the 

work is expedited. 

Another thing is the long-pending extension of broad-gauge line from lamding to 

Badarpur. The Badarpur area is another important area of Assam; the Barak Valley, is a very 

important place; and they do not have any railway line to go to their side. And, this 

Lamding-Badarpur extension project is prolonging its construction. For what reason 

we do not know, but it is to the utter disappointment of the people in that area. The people 

of the North-Eastern area are looking forward since long to have a double railway line. It 

has been a demand of the people of that area that we should have a double railway line. 

The newly created Rangia Railway Division is yet to function. This was announced with a 

lot of fanfare, but this is yet to take shape. 

Madam, we are speaking here in support of the Bill which is meant for expenditure for 

the safety of the people who are using the Railways as a mode of transport. The Railway 

safety measures have been discussed by many of my friends here, and I subscribe to their 

views. 

In our area, especially, in Rangia, Rangapada and Murkong Selek railway line, which is 

touching the border line is very, very important from defence strategic point of view and 

for the people of the Northern part of Assam and the people of Arunachal Pradesh. This is 

the only railway line 

283 



RAJYA SABHA [13 December, 2004] 

there, but this is yet to see the shape of a broad gauge. It was announced long back that this 

line was going to be converted into broad gauge, but the Railway is not yet showing its 

interest in broad gauging the line from Rangia to Murkong Selek. So, I draw the attention 

of the Railway Minister that the work on conversion of this track from metre gauge to broad 

gauge should be taken up immediately. 

Madam, I would like to draw the attention of the hon. Minister that on this railway 

line miscreants and anti-social elements transport illegal timber from the nearby forests. I 

don't know how the railway authorities and the Railway Protection Force personnel 

allow them to transport illegal timber on railway bogies. They just ignore it. We always 

see over the roof of railway bogies hundreds of pieces of illegal timber being carried 

by these people. Who is going to check it? At least, the Railway authorities should see 

to it that it is stopped once for ail. The local people don't understand how the Railway 

system is allowing it. So, this is a very serious matter and I would like to draw the 

attention of the hon. Minister towards it. 

Madam, there are many unmanned level crossing which are used by the public. Since 

we are discussing about the expenditure relating to safety measures, I would like to draw the 

attention of the Railway Minister that in Assam area there are many level crossings which 

are unmanned, which are insecure to the people. Since I don't have the time,with this 

submission, I conclude. Thank you. 

SHRI R. SHUNMUGASUNDARAM (Tamil Nadu): Madam, I thank the U.P.A. 

Government and the hon. Minister for Railways for allotting four new trains, out of the 

17 new trains which they have announced in the Budget, to Tamil Nadu. The hon. 

Minister is aware that the length of metre gauge line in Tamil Nadu is the highest in the 

whole of India. Therefore, something must be done to broader it. The pilgrims who 

come to Tamil Nadu have necessarily to change their trains because there are no broad 

gauge trains to take them to places like Rameshwaram. So, they have to change trains, and 

this difficulty must immediately be put and end to. 

Then, there are very important lines in Tamil Nadu which require immediate 

broadening. One such line is the Dindigui-Coimbatore line, which is a very busy line. So, 

it has to be immediately broadened. Apart from this, I request the hon. Minister to consider 

doubling of the track between Madurai 
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and Chennai because the traffic between Madurai and Chennai has increased 

tremendously. So, the doubling of this line is required so that number of trains and cargo 

movement on this line can increase further. It will also help connecting Madurai to other 

bigger cities of our country. 

Madam, there was a proposal to connect Chennai with Pondicherry, along the 

coastline, and that proposal has to be given priority. I suppose, Mr. Narayanasamy will 

agree with me. {Interruptions) So, the railway line from Chennai to Pondicherry, along the 

coastline has to be given priority. 

Madam, I would like the hon. Railway Minister to answer the question about the 

proposal which is pending for a long time for connecting Chennai Central Railway Station 

with the Chennai Egmore Railway Station, on an elevated track. The project was 

announced, and I remember, the former Railway Minister, Shri Nitish Kumar and the 

former Environment Minister, Shri T.R. Baalu, both of them, visited this spot. Mr. A.K. 

Murthy also visited. They all visited. They inspected the spot. Then, it was agreed. I 

remember, even in the previous Annual Report, Rs. 90 crores was set apart for that 

particular project but that has not been given any attention. What has happened to that 

particular project? Will the Minister please inform the hon. House? Madam, the railway 

express trains have not improved much in our country. We don't have what the other countries 

have— bullet trains, the TAG lines. Now, Bangalore and Chennai are the two cities 

which are IT cities and both together contribute between Rs. 25,000 and 30,000 crores in 

IT software exports. They are much better than Secunderabad. Therefore, these two 

cities must be connected with bullet trains which could be able to take passengers from 

Chennai to Bangalore and from Bangalore back to Chennai in two-three hours. That 

should, definitely, contribute for the growth of the IT sector in our country. That has to be 

concentrated upon by the hon. Minister. 

The MRTS work is going on in Chennai. In the Budget, it had been announced that 

Thirumailai and Valaichery line would be completed before April, 2005.I, also, requested 

the hon. Minister, at the time when we debated on the Budget, that it should not stop at 

Valaichery; this MRTS should connect Valaichery with Annanagarpadi. As a result, a 

circular line would be operational and that would, definitely, ease out the road traffic 

congestion in Chennai city. At this moment, Chennai city's road traffic is bursting on the 

seams. Therefore, this should be given attention. The Chennai city traffic is so heavy 

that there is no scope for any flyover being 
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built in the near future. Therefore, I request the hon. Minister to give priority to this particular 

project. 

Then, I want some passenger facilities, which the hon. Minister has to give his 

attention, that is regarding wireless net facility. Hot spots must be provided in all major 

railway stations so that persons with laptop can work at the railway stations. The information 

on late arrival and late departure of trains and other information like seat availability, 

must be made known through the IT kiosks to be set up at the railway stations. 

Also, I request the hon. Minister to take safety measures by providing security 

cameras at major railway stations. That will be a welcome step. My another request to the 

hon. Minister is to give some tariff concessions to cotton transport. There is no tariff 

concession to cotton. The textile industry is a very important industry in this country. 

Therefore, I request the hon. Minister to give tariff concessions to cotton. Thank you very 

much, Sir. 
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SHRI V. NARAYANASAMY (Pondicherry): Madam, I rise to support The 

Appropriation (Railways) No. 4 Bill, 2004 presented by the hon. Railway Minister, Shri 

Lalu Prasad. Though it is customary that the appropriation Bill will be voted in this 

House, I would like to appreciate the hon. Railway Minister and also the hon. Minister of 

State for Railways for having helped the local cottage industries, especially the potters, 

the Khadi industry and also the people who have been working in rural areas. 

[MR. DEPUTY CHAIRMAN in the Chair] 

5.00 P.M. 

Some bold decisions have been taken by the Government for improving the working 

conditions of the Railway employees and modernisation of the Railways also. Mr. 

Deputy Chairman, Sir, India is a land of opportunities. Therefore, India's Railway system 

is one of the biggest networks in the whole world. We have to do a lot. Though the hon. 

Railway Minister has taken lot of steps, modernisation should be given priority. 

Improving 
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the speed of trains, the network of the Railway track, increasing the wagon production and 

avoiding accidents and increasing passenger amenities are the areas of concentration by 

the Railway Ministry. For that they need funds. Now a good decision has been taken by the 

Ministry, the Cabinet itself with regard to funds. The Railway lands which are not being 

utilised by the Railways can be disposed of so that they can utilise that amount for 

improving the Railway system in the country. Sir, lot of Railway lands have been found 

encroached, used by unscrupulous people and the Railways are not able to acquire those 

properties. Some lands which are prime lands can be sold of and that money can be 

utilised. Since Railways need lot of funds for the purpose of investment in infrastructure 

and to develop the Railway system, I would like to tell the hon. Minister that when you 

are disposing of the Railway property, it should be transparent. The people should know and 

there should be competition. It should not be like the NDA Government where the hotels 

were sold at a throw away price and allegations were levelled. I want that there should be a 

transparency in disposing of the Railway land and the money got from that should be used 

only for the development of the Railways. The hon. Railway Minister has been saying, 

time and again, that we need funds. When the Cabinet has taken a decision, it should be 

implemented in the right earnest. Hon. Members of Parliament have been making 

demands because they know the urgency in their States. They want certain areas where 

Railway lines have to be laid, certain new Railway lines have to be introduced. Sir I have 

been in this Parliament for the last 13 years. I would like to give an example. The hon. 

Minister is from my neighbouring State. But the hon. Minister is taking care of Northern 

India, not Southern India. I want him to see the Southern part also. The metre gauge line 

between Pondicherry and Villupuram, which is connecting Chennai was made a broad 

gauge line. Simultaneously, they should have started electric line also. Now, the State 

Government has contributed funds for both. Fifty per cent of the money was given by the 

State Government and for electrification fifty per cent was given from the State Budget. In 

spite of it, Sir, I have been telling the hon. Minister that if both works were done 

simultaneously, the project would have been completed. Now, they have started the elec-

trification work a bit late. Therefore proper utilisation is not there. Therefore, what 

happens is, hon. Members demand, then they write letters to the hon. Minister. The hon. 

Minister sends it for conducting surveys. Then, they conduct the feasibility study. After 

this, they give the approval and, 
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finally, come the part of financial allocation and implementation. To complete the entire process, it 

takes minimum ten years. By that time, the purpose for which that proposal was put forward is 

defeated. The hon. Member, Mr. Gill, has very categorically stated that when you want infrastructure 

development, at par with the civil aviation sector, the Government should concentrate more on the 

development of infrastructure for railways, because 90 per cent of the people are using railways for 

the purpose of travelling from one place to another. So, the hon. Minister has to concentrate more on 

this area. The problem is, the Railways do it stage-by-stage. And, the result is, there will be a cost 

overrun and time overrun. And, ultimately, it will become a burden on the railways. 

Now, I wish to touch upon the recent stampede that took place at New Delhi Railway Station. The 

hon. Members have raised this issue during the Question Hour. Hon. Members have asked a question. 

I also wish to reiterate that question now. When there was no capacity, how could you issue 1,30,000 

tickets to passengers in four trains? How could you issue so many tickets? In such a case, there is, 

definitely, bound to be a stampede. The hon. Railway Minister and the Railway Ministry have to 

look into these kinds of issues. When we say that we are for the people, we want to protect the lives 

of the people, we wanted to have accident-free railway system in this country, we should modernise 

the railway system, we should increase the amenities, we should also see that protection is given to 

the people travelling in trains. 

If I conclude my speech without making any demand for my State, I will be failing in my duty. 

Therefore, I would like to bring to the notice of the hon. Minister some of the proposals. He is my 

neighbour. Therefore, I can proudly say that he will look into the proposals very seriously. Mr. Hariprasad was 

pleading for completing the projects in Karnataka when Mr. Jaffer Sharief was the Railway 

Minister. They got a lot of projects for Karnataka. Now, it is our turn. We have to demand from the hon. 

Railway Minister. Sir, there is a proposal for connecting Cuddalore, Pondicherry and Dindivanam. This has 

been announced. And, the Railways have said that the survey work has been started. I do not know 

what is the present stage of this project. This is number one. When Shri A.K. Moorty was the 

Minister of State for Railways, we were told - Mr. Shunmugasundaram has correctly stated ~ the 

coastal railway from Chennai to Pondicherry would be extended up to Mahabalipuram. I would 

like to know as to what has hap- 
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pened to that? I also wrote a letter to Shri Jaffar Sharief when he was the Railway 

Minister, for Pondicherry-Bangalore railway lane, connecting Tirunelveli, which is a 

temple town. Sir, the survey has been conducted. The feasiblity report has been received. 

And this was put in the shelf. I would like to know what has happened to that survey. 

Finally, Sir, I have brought to the notice of the hon. Minister for introduction of Shatabdi 

train between Pondicherry and Chennai because the present train takes five hours and if 

you go by car it takes only two hours. Therefore, I want the hon. Minister to introduce an 

express train so that the people of not only Pondicherry but also people from 

Dindivanam, Vellupuram, Chengullupatti -- Mr. Minister it is your own constituency -

are benefited by it. 

With these words, I support the Appropriation (Railways) Bill, 2004, moved by 

the hon. Railway Minister. Thank you. 

MESSAGE FROM LOK SABHA 

The Special Tribunals (Supplementary Provisions) Repeal Bill, 
2004. 

SECRETARY-GENERAL: Sir, I have to report to the House the following message 

received from the Lok Sabha, signed by the Secretary-General of the Lok Sabha: 

"In accordance with the provisions of rule 96 of the Rules of Procedure and Conduct of 

Business in Lok Sabha, I am directed to enclose the Special Tribunals 

(Supplementary Provisions) Repeal Bill, 2004, as passed by Lok Sabha at its sitting 

held on the 13th December, 2004." 

Sir, I lay a copy of the Bill on the Table. 

GOVERNMENT BILL 

 THE APPROPRIATION (RAILWAYS) NO. 4 BILL, 2004-(contd) 
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